Case

SL No. o Parties’ Name Referral Court’s Name Category/ Nature of Case Mediator First date of Mediation |  Final Result Date Remark
1 CMP-235/2024 Industrial Bank Limited, Bhubaneswar VsSushant Minerals Hon’ble Mr. Justice Sashikanta Commercial Manoj Kumar Mohanty-2 12.08.2025 19.09.2025 Successful
Put. Lid., Bhubaneswar ! dispute
Mishra
Industrial Bank Limited, Bhubancswar VsSushant Minerals Hon'ble Mr. Justi c 1 )
2 CMP-1007/2024 et Lad. Bobeneowas e R Manoj Kumar Mohanty-2 12.08.2025 10.00.2095 Successful
URMILA PATRO @ URMILA PATRA -
3 ABLAPL-6345/2025 vrs Hon'ble Mr. Justice Other suitable Civil cases Manasi Das 20.07.2025 06.09.2025 Successful
State of Odisha V. Narasingh
PRAMOD KUMAR PALAT .
4 ABLAPL-6240/2025 Versus Hon’ble Mr. Justice V. Narasingh (compoamdabi) Manasi Das 29.07.2025 06.09.2025 Successful
STATE OF ODISHA
HARIBOLA MEHER - -
3 RSA- Versus Hon'ble Mr. JusticeSashikanta Other suitable Civil cases Subhasree Mohanty 11.08.2025 Unsuccessful
18/2015 AHAGA S R Mishra 26.08.2025
AKSHAYA KUMAR PANDA Matrimonal
6 RPFAM-309/2022 Versus Hon’ble Mr. Justice G. Satapathy epares Tapaswini Sinha 04.08.2025 12.12.2025 Unsuceessful
SNEHALATA PANDA
DAYANIDHI BEHERA - -
7 RSA- Versus Hon'ble Mr. JusticeSashikanta Other suitable Civil cases Subash Chandra Pradhan 12.08.2025 22.10.2025 Unsuccessful
97/2015 e Mishra
AKSHAYA KUMAR BEHERA
8 RPFAM-70/2025 Versus Hon’ble Mr. Justice G. Satapathy Matrimonial disputes Bijaya Kumar Panda 04.08.2025 12.00.2095 Unsuceessful
MONALISA KHATUA —
SAMBIT KUMAR Hon'ble Mr. Justice Harish Tandon
9 WPCRL-91/2025 Versus (CJ), Hon'ble Mr. Justice Manash Matrimonial disputes Subash Chandra Pradhan 12.08.2025 18.00.2025 Unsuceessful
STATE OF ODISHA Ranian Pathak —
UTTAM KUMAR NAYAK
10 W.P.(0).-917/2017 Versus Hon’ble Mr. Justice G. Satapathy Matrimonial disputes Ramakanta Panda 04.08.2025 10.09.2025 Unsuceessful
TA NAVAK
SOBHA DAS - -
1 RSA- VRS Hon'ble Mr. Justice Sashikanta Other suitable Civil cases Pratap Keshari Deo 12.08.2025 02.00.2025 Unsuccessful
96/2000 AN ASH Mishra
‘Sabitri Palei -
12 16972015 s Hon'ble Mr. "“Sﬂf;fe:‘:“nda Chandra | o+ suitable Civil cases Janmejaya Dash 12.08.2025 03002025 Unsuccessful
Rhikari Palei and athers
SaputiSina Babu - -
13 RSA-33/2009 Vrs Hon'ble Mr. Justice Sashikanta Other suitable Civil cases Ashis Kumar Mishra 13.08.2025 24.00.205 Unsuccessful
Anleamam Snrvanaravan and athers Mishra
ADWAIT PRASAD -
14 RSA-58/2008 Versus Hon'ble Mr. Justice Sashikanta Other suitable Civil cases Prafulla Kumar Mohapatra 13.08.2025 Unsuccessful
RERATILATA PRADHAN Mishra 12.09.2025
BIREN BARAL - -
15 | RSA-44/2010 & 49/2010 Versus Hon'ble Mr. Justice Sashikanta Other suitable Civil cases RehenaKhatun 13.08.2025 Unsuccessful
Mishra 17.09.2025
FULLA RARAL
GOBINDA CH.HANSADA -
16 RSA-133/2004 Versus Hon'ble Mr. Justice Ananda Chandra | ¢ - ¢ icabie Civil cases Reena Nayak 12.08.2025 12.11.2025 Unsuccessful
GOURAMANI SOREN Behera
SMT.SEBATI MOHANTA
17 RSA-146/2004 Versus Hon'ble Mr. Justice Ananda Chandra | oy - ieabie Civil cases Debasis Mitra 12.08.2025 Unsuccessful
ST SURASINI MOHANTA Behera 17.09.2025
MBHAR -
18 RSA-426/2003 Versus Hon'ble Mr. Justice Ananda Chandra | ¢ - ¢ icabie Civil cases Ramakanta Panda 11.08.2025 10.10.2025 Unsuccessful
JIOGINDRA KUMRHAR Behera
Debi Kumari Nayak -
19 RSA-38/2009 Vis Hon'ble Mr. Justice Sashikanta Other suitable Civil cases Sujata Rout 13.08.2025 07.11.2025 Unsuccessful
.lavanta Kimar .lens and Others Mishra
Collcctor, Sundargarh& Another -
20 RSA-303/2009 Vrs Hon'ble Mr. Justice Sashikanta Other suitable Civil cases Rita Devi 11.08.2025 Unsuccessful
. Mishra 06.09.2025
Ronrkela Societe
Hon'ble Mr. Justice Dixit Krishna
Jharana Panda : "
21 MATA-450/2023 " ' ) Shripad, Hon'ble Mr. Matrimonial disputes Prashanta Kumar Das 19.08.2025 09.10.2025 Unsuccessful
rsDebasisBharati
.InsticeMrpankaSekharSahaa
DUTTAHARI MOHANTY
22 W.P.(C)-27183/2011 Versus Hon’ble Mr. Justice B.P. Routray Consumer disputes Janmejaya Dash 18.08.2025 23.00.2025 Unsuccessful
DG M_FINANCE RSNI.
BINOD KUMAR MOHANTY -
23 W.P.(0)-546/2018 Versus Hon'ble Mr. Justice Aditya Kumar Other suitable Civil cases Ramakanta Panda 18.08.2025 Successful
ODISHA FOREST NEVELOPMENT COR 1D RRSR Mohapatra 10.09.2025
LIPIKA ROUT Hon'ble Mr. Justice Dixit K.S.and . "
24 MATA-175/2022 Versus Hon’ble Mr. Justice Sanjaya Kumar :mm‘m‘ BibhuduttaBarik 04.08.2025 14.10.2025 Unsuccessful
PRADIP KUMAR ROUL Mishra lisputes
P.DHARMA RAO Hon'ble Mr. Justice S.K. Sahoo s
25 W.P.(0)-17539/2018 Versus &Hon'ble Mr. Justice Sibo Sankar i Khageswar Raj 14.08.2025 25.08.2025 Unsuccessful
STATE OF ODISHA Mishra
JAGANNATH SAHU
26 W.P.(C)-20146/2012 Versus Hon’ble Mr. Justice B.P. Routray Other suitable Civil cases Janmejaya Dash 14.08.2025 23.00.2025 Unsuccessful
STATE and ORS
M/S.CUMMINS(INDIA) LTD. Commercial
27 W.P.(0)-6597/2018 Versus Hon’ble Mr. Justice B.P. Routray P, SadayaLaxmiPatniak 18.08.2025 24.00.2025 Successful
M/S.P K ORES(P\ 1TD
UNION OF INDIA Hon'ble Mr. Justice S.K. Sahoo S
28 W.P.(C)-5592/2019 Versus &Hon’ble Mr. Justice Sibo Sankar e ter Pradeep Kumar Rout 18.08.2025 11.00.2025 Unsuccessful
KALPANA NAYAK Mishra 09
SWAGATIKA NANDI Matrimonal
20 ABLAPL-6022/2025 Versus Hon'ble Mr. Justice B.P. Satapathy eptes Ramakanta Panda 30.07.2025 19.08.2025 Unsuccessful
STATE OF ODISHA
ABHIMANYOU PARIDA Criminal
30 ABLAPL-8216/2025 Versus Hon’ble Mr. Justice V. Narasingh ‘Com;’:‘"‘:bk' ArnapurnaSahoo 01.08.2025 23.09.2025 Unsuccessful
STATE OF ODISHA
PARADIP DOCK AND TRANSPORT WORKERS UNION | jjop bl Mr. Justice K.R. Mohapatra & Commercial
31 W.P.(C)-22462/2021 Versus i foh Debasis Mitra 30.07.2025 15002025 Unsuccessful
MANAGER, M/S STAR ONE SECURITY SERVICES Hon'ble Mr. Justice Savitri Ratho dispute
THE UTKAL UNIVERSITY -
32 W.P.(C)-5059/2020 Versus Hon'ble Mr. Justice K.R. Mohapatra & Service disputes Ramakanta Panda 30.07.2025 Unsuccessful
THE PRESIDING OFFICER INDUSTRIAL TRIBUNAL Hon'ble Mr. Justice Savitri Ratho 17.09.2025
KANHU CHARAN SAHOO ;
33 W.P.(C)-14178/2020 Versus Hon'ble Mr. Justice K.R. Mohapatra & Service disputes Ramakanta Panda 30.07.2025 Unsuccessful
THE PRESIDING OFFICER INDUSTRIAL TRIBUNAL BBSR Hon'ble Mr. Justice Savitri Ratho 17.09.2025
D.M,M/S. ORIENTAL INSURANCE COMPANY LTD.
34 MACA-134/2023 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Bijaya Kumar Panda 30.07.2025
RANA MATHI
SAUNTIA HARI
3s MACA-589/2022 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Bijaya Kumar Panda 30.07.2025 15.002025 Unsuccessful
DIRECTOR GENERAL CRPF,BLOCK NO.1 C.G.0. COMPLEX 09
SASMITA SWAIN
36 MACA-524/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Bijaya Kumar Panda 30.07.2025 25.08.2025 Unsuccessful
IEECO TOKIO GENERAL INSURANCE €O 1D -08-
SURENDRA KUMAR SAHOO
37 MACA-511/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Pradeep Kumar Rout 11.08.2025 20.08.2025 Unsuccessful
DURYODHAN PANDA
SR. D.M., M/S. ORIENTAL INSURANCE CO. LTD.
38 MACA-969/2023 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Pradeep Kumar Rout 11.08.2025 20.08.2025 Unsuccessful
WARNALATA MISHRA —
SARAT KUMAR ROUT
39 MACA-132/2023 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Pradeep Kumar Rout 11.08.2025 20.08.2025 Unsuccessful
SATYARRATA SAHOO -08-
KUMODINI KANTA
0 MACA-517/2023 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Debasis Mitra 11.08.2025 10.08.2025 Unsuccessful
M/S_RHAVANI ERECTORS PRIVATE LTD -08-
RAMAKRISHNA UPADHYAY
Versus
MACA-966/2023 RAJESH KUMAR PANDEY
a & & Hon'ble Mr. Justice G. Satapathy Motor Accident Debasis Mitra 11.08.2025 29.08.2025 Unsuccessful
MACA-1243/2023 SR.D.M., M/S. NEW INDIA ASSURANCE CO. LTD. 08
Versus
BAMKRISHNA 11PADEVAY
SRD.M., M/S. NEW INDIA ASSURANCE CO. LTD.
a2 MACA-133/2023 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Subash Chandra Pradhan 11.08.2025 26.08.2025 Unsuccessful
UPADHYAY -08-
MONALISA SINGH
43 MACA-557/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Karunakar Das 14.08.2025 10.08.2025 Unsuccessful
SK_SAMEER
BIDULATA SAHOO
44 MACA-568/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Karunakar Das 14.08.2025 15.09.2025 Unsuccessful
AT KUMAR.IENA
M/S.ICICI LOMBARD GENERAL INSURANCE CO_LTD.
a5 MACA-556/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Karunakar Das 14.08.2025 19.08.2025 Unsuccessful
AK KA
MANDAKINI MUDULT
46 MACA-569/2022 Versus Hon’ble Mr. Justice G. Satapathy Motor Accident Prashanta Kumar Das 14.08.2025 17.10.2025 successful

RBANAMALI DAS.




K.BUDHAMMA
Versus

47 MACA-555/2022 Hon’ble Mr. Justice G. Satapalhy Motor Accident Prashanta Kumar Das 14.08.2025 27.09.2025 Unsuccessful
.ANAMOMAN MOHANTY
RASHMITA JENA
48 MACA-554/2022 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Prashanta Kumar Das 14.08.2025 27.00.2025 Unsuccessful
RENDRA IENA
ORIENTAL INSURANCE CO. LTD.
49 MACA-596/2022 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Dipti Rekha Nanda 14.08.2025 19.09.2025 Unsuccessful
KRISHNA MOHANTY i MAHA.TANAM S
CHOLAMANDALAM MS GENERAL INSURANCE COMPANY
50 MACA-130/2023 - Hon'ble Mr. Justice G. Satapathy Motor Accident Dipti Rekha Nanda 14.08.2025 00.09.2025 Unsuccessful
PAVAL RALIARSINGH
THE DIVISIONAL MANAGER, SRIRAM G.I.CO. LTD.
51 MACA-135/2022 Versus Hon’ble Mr. Justice B.P. Routray Motor Accident Khageswar Raj 23.08.2025 14.10.2025 Unsuccessful
M/S. NATIONAL INSURANCE CO. LTD.
52 MACA-329/2023 Versus Hon'ble Mr. Justice B.P. Routray Motor Accident Khageswar Raj 23.08.2025 14.10.2025 Unsuceessful
CHINMAY KUMAR RISWAL
D.M., ORIENTAL INSURANCE CO.LTD., ANGUL
53 MACA-264/2025 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Pranab Ranjan Chhatoi 23.08.2025 06.09.2025 Unsuccessful
DERADATTA PATTANAIK S
MACA- D.M., M/S. NEW INDIA ASSURANCE CO.LTD., CUTTACK
54 784/2024 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Pranab Ranjan Chhato 23.08.2025 20082025 Unsuceessful
TAPAN PRADHAN o
D.M.,NEW INDIA ASSURANCE CO. LTD
55 MACA-746/2024 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Somanath Satapathy 23.08.2025 26.09.2025 Unsuccessful
DEEPAK SETHI
D.M.,ORIENTAL INSURANCE COMPANY LTD.
56 MACA-547/2023 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Somanath Satapathy 11.08.2025 11082095 Successful
NIRTIPAMA PANDA R
BIJAY MOHANTY
57 MACA-505/2022 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Subash Ch. Pradhan 11.08.2025 18.09.2025 Unsuccessful
SARAT CHANDRA RARIK A
D.M., NATIONAL INSURANCE CO.LTD.
s8 MACA-1181/2024 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Somanath Satapathy 11.08.2025 11002095 Unsuceessful
SAMRIT KIIMAR PATEIL R
TULASI BHOI
59 MACA-518/2023 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Reena Nayak 11.08.2025 12.09.2025 Unsuccessful
ARDIIT. RA.TAK. S
DIVL. MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.
60 MACA-550/2022 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Reena Nayak 11.08.2025 11002095 Unsuceessful
BULU @ JULU BEHERA o
ORIENTAL INSURANCE COMPANY LTD.
61 MACA-953/2023 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Rehena Khatun 11.08.2025 11.08.2025 Successful
SITMATI MISRA. S
ANAND BARIK
62 MACA-759/2024 Versus Hon'ble Mr. Justice G. Satapathy Motor Accident Rehena Khatun 11.08.2025 11082025 Successful
RISWAMMITRA MALLIK
BIBHUDUTTA MANDINGA
63 MACA-115/2022 Versus Hon’ble Mr. Justice B.P. Sa[apathy Motor Accident Asish Kumar Mishra 23.08.2025 10.10.2025 Unsuccessful
DIIRGA PRASAD PATNAIK
MAGMA HDI G.I.CO. LTD.
64 MACA-120/2022 Versus Hon'ble Mr. Justice B.P. Satapathy Motor Accident Asish Kumar Mishra 23.08.2025 10.11.2025 Unsuccessful
SARASWATI SINGH
RAJAT KUMAR DEHURY
65 MACA-173/2022 Versus Hon’ble Mr. Justice B.P. Sa[apathy Motor Accident Asish Kumar Mishra 23.08.2025 14.11.2025 Unsuccessful
AFSARY REGIIM
MANAGER, LEGAL, CHOLAMANDALAM MS GENERAL
66 MACA-707/2024 ‘NSUR‘:,‘:SiZO'LTD. Hon’ble Mr. Justice G. Satapa(hy Motor Accident Pratap Keshari Deo 11.08.2025 09.10.25 Unsuccessful
THE NEW INDIA ASSURANCE CO. LTD.
67 MACA-249/2002 Versus Hon’ble Mr. Justice G. Satapalhy Motor Accident Rita Devi 14.08.2025 22.08.2025 Unsuccessful
RRAHMANANDA SAHOO S
NILAMANI PANDA .
68 W.P.(0)-2236/2019 Versus Hon'ble Mr. Justice K.R. Mohapatra & Eviction Ramakanta Panda 06.08.2025 Unsuccessful
COLLECTOR, BARGARH Hon'ble Mr. Justice Savitri Ratho 19.09.2025
B.M.,S.B.I GENERAL INSURANCE CO.LTD.,BBSR
69 MACA-83/2025 Versus Hon’ble Mr. Justice B.P. Satapathy Motor Accident Rita Devi 19.08.2025 22.09.2025 Unsuccessful
SURVA REHERA
70 MATA-85/2017 SHIBA PS;?S?]:‘APATRA HON‘.ELE MR. JUSTICE DIXIT K.S Matrimonial Dispute Biswaranjan Das 25.08.2025 18.09.2025 Unsuccessful
ANIMA MOHAPATRA HONBLE MR. JUSTICE M.S.SAHOO .09
‘SAROJ KUMAR PANDA
7 W.P.(C)-5567/2016 Versus Honble Mr. Justice Dixit K.S. Eviction Matter Prafulla Kumar Mohapatra 25.08.2025 17.10.2025 Unsuccessful
STATE OF ODISHA
HARISH CH.BEHERA . N
72 RSA-466/2007 Versus Hon'ble Mr. Justice Sashikanta Matrimonial disputes Ramakanta Panda 25.08.2025 20.09.2025 Unsuccessful
ey Mishra
‘SRADHANJALI NAYAK : e
73 MATA-112/2023 Versus Hon’ble Mr. Justice Dixit K.S. & Matrimonial disputes Mina Kumari Dash 03.09.2025 28.11.2025 Unsuccessful
CANESH CHANEEA NAYAK Hon'ble Mr. Justice M.S. Sahoo
SANTANU KUMAR BARALA . L
74 MATA-116/2023 Versus Hon ble Mr. Jus“.ce Dixit K.S. & Matrimonial disputes Mina Kumari Dash 3.09.2025 13.10.2025 Unsuccessful
SUMITRA L BEHERA Hon'ble Mr. Justice M.S. Sahoo
MADHUMITA DASH @ TRIPATHY . e
75 MATA-52/2023 Versus Hon’ble Mr. Justice Dixit K.S. & Matrimonial disputes Rita Devi 2.09.2025
NIHAR AR AN DASH Hon'ble Mr. Justice M.S. Sahoo
SANJITA MISHRA . L
76 MATA-173/2023 Versus Hon ble Mr. Jus“.ce Dixit K.S. & Matrimonial disputes Rita Devi 04.09.2025 Unsuccessful
DERADITTA MISHRA Hon’ble Mr. Justice M.S. Sahoo 17.09.2025
MANORANJAN TAREI : e
77 MATA-137/2023 Versus Hon’ble Mr. Justice Dixit K.S. & Matrimonial disputes Rita Devi 04.09.2025 24.09.2025 Unsuccessful
KRUSHNA MANDAL Hon'ble Mr. Justice M.S. Sahoo
PUSPALATA DORA
78 W.P.(C)-17790/2021 Versus Hon’ble Mr. Justice Dixit K.S. Other suit civil cases Tapaswini Sinha 04.09.2025 18.09.2025 Unsuccessful
STATE OF ODISHA
DELEEP KUMAR UTLA
79 W.P.(C)-7958/2023 Versus Honble Mr. Justice Dixit K.S. Service Tapaswini Sinha 02.09.2025 03.00.2025 Unsuccessful
STATE OF ODISHA S
CHITTARANJAN SAMAL Hon’ble Mr. Justice S.K. Sahoo &
80 W.P.(C)-7541/2024 Versus Hon'ble Mr. Justice Sibo Sankar Civil matter Mamata Mohanty 04.09.2025 16.10.2025 Unsuccessful
ICICI BANK LTD, HYDERBAD Mishra
M/S.AUTOMOTIVES(INDIA) PVT.LTD. Hon’ble Mr. Justice S.K. Sahoo &
81 W.P.(C)-27966/2019 Versus Hon'ble Mr. Justice Sibo Sankar Civil matter Prashanta Kumar Das 21.08.2025 27.00.2025 Unsuccessful
ORISSA STATE FINANCIAL CORPORATION (OSFC) LTD. Mishra
RSA- DHANESWAR NAYAK Hon'ble Mr. Justice Sashikanta
82 Versus " Partition Prashanta Kumar Das 21.08.2025 Unsuccessful
52/2015 [T Mishra 10.10.2025
SURYANARAYAN BARIK .
83 RSA-462/2003 Versus Hon'ble Mr. Justice Anandach. Partition Manoj Kumar Mohanty-2 21.08.2025 11.09.2025 Unsuccessful
KAINTI THANAPATT Behera
BHIMA BEHERA
84 MACA-180/2022 Versus Hon'ble Mr. Justice B.P. Satapathy Compensation Matter SanjeebChakravarty 26.08.2025 26.08.2025 Unsuccessful
PADMINI REHERA S
DR. ASHOK KUMAR PRAHARAJ Hon'ble Mr. Justice S.K. Sahoo &
85 W.P.(C)-30857/2023 Versus Hon’ble Mr. Justice Sibo Sankar Service disputes Debasis Mitra 20.08.2025 20.08.2025 Unsuccessful
UNION OF INDIA| Mishra. -08-
AJAYA B CHOUDHURY
86 W.P.(C)-4303/2016 Versus Hon'ble Mr. Justice Dixit K.S. Civil disputes Khageswar Raj 25.08.2025 24.09.2025 Unsuccessful
STATE OF ODISHA
KALPATARU DAS
87 ABLAPL-8252/2025 Versus Honble Mr. Justice V. Narasingh Debt. Rec Bibhudutta Barik 11.08.2025 27.00.2025 Successful
STATE OF ODISHA
88 W.P.(C)-22580/2014 DATARL Mlsi‘/‘:i:sN D ANOTHER Hon'le Mr. Justice K.R. Mohapatra & Land Das 04.08.2025 Unsuccessful
STATE Hon'ble Mr. Justice Savitri Ratho 00.09.2025
PRASHANT KU.PADHY
89 W.P.(C)-23041/2014 Versus Hon'ble Mr. Justice Dixit K.S. Civil Disputes SadaylaxmiPatnaik 11.08.2025 24.00.2025 Unsuccessful
STATE
UMAKANTA ROUT
90 W.P.(C)-16270/2019 Versus Hon’ble Mr. Justice B.P. Sa(apathy Service disputes Ramakanta Panda 23.08.2025 10.12.2025 Unsuccessful
STATE OF ODISHA
S. TRUPTIMAYEE PRADHAN @ SUSIL KUMAR PRADHAN
o1 W.P.(C)-15142/2023 Versus Hon'ble Mr. Justice Dixit K.S. Service disputes Jayanti Naik 20.08.2025 24.10.2025 Unsuccessful
STATE OF ODISHA
G.NANDESU REDDY@G.KAMARAJU REDDY ;
92 W.P.(C)-12398/2018 Honble Mr. Justice K.R. Mohapatra & Service disputes Biswaranjan Das 06.08.2025 18.11.2025 Unsuccessful

Versus
STATE OF ODISHA

Hon’ble Mr. Justice Savitri Ratho




MOHMAD ARIF
Versus

Hon’ble Mr. Justice Chittaranjan

9 CRLMC-3200/2023 Matrimonial disputes RehenaKhatun 11.08.2025 Unsuccessful
/ STATE O OBISHA Dash P 08.09.2025
‘SANDHYARANI PATRA P
94 MATA-163/2024 Versus Hon'ble Mr. Justice Dixit K.S. & Matrimonial disputes Sanjeeb Chakravarty 05.08.2025 05.12.2025 Unsuccessful
AMARARSHOIAR PATRA Hon'ble Mr. Justice M.S. Sahoo
RAJESH KUMAR@RAJESH GAHLOT
95 CRLMC-2887/2024 Versus Hon'ble Mr. Justice R K. Pattanaik Criminal Compoundable Janmejaye Dash 07.08.2025 15.002025 Unsuccessful
STATE OF ODISHA -09-
PRANAB PATRA
9% CRLREV-109/2025 Versus Honble Mr. Justice RK. Pattanaik D.v. ArnapurnaSahoo 08.08.2025 15.00.2095 Successful
PADMINI PATRA
KISHORANANDA PATTNAIK
o7 W.P.(C)-7951/2013 Versus Hon'ble Mr. Justice G. Satapathy Matrimonial disputes ArnapurnaSahoo 04.08.2025 14.10.2025 Unsuccessful
LEFNA DASH @ 1. PATTNAIK
BHARAT KU.BEHERA -
98 W.P.(C)-15200/2015 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acquisition Arnapurna Sahoo 04.08.2025 07.11.2025 successful
ATE OF ORISSA Hon'ble Mr. Justice Savitri Ratho
THE GENERAL SECRETARY, KEONJHAR MINES AND FOREST
WORKERS UNION )
99 W.P.(C)-22862/2019 Versus Hon'le Mr. Justice K.R. Mohapatra & Service disputes Arnapurna Sahoo 04.08.2025 Successful
THE SR.VICE-PRESIDENT, ESSEL MINING AND INDUSTRIES |  Hon'ble Mr. Justice Savitri Ratho 04.09.2025
L
SK.SUBHAN ALL )
100 W.P.(C)-10292/2021 Versus Hon'le Mr. Justice K.R. Mohapatra & Land Acquisition Subash Ch. Pradhan 05.08.2025 14.11.2025 unsuccessful
THE LAND ACQUISITION OFFICER, KORAPUT Hon'ble Mr. Justice Savitri Ratho
NARENDRA NATH GOCHHAYAT -
101 W.P.(C)-19135/2020 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acquisition Subash Ch. Pradhan 05.08.2025 Unsuccessful
STATE OB ODISHA Hon'ble Mr. Justice Savitri Ratho 20.08.2025
CHHABILAL PRADHAN )
102 W.P.(C)-16875/2021 Versus Honle Mr. Justice K.R. Mohapatra & Land Acquisition Subash Ch. Pradhan 05.08.2025 10.11.2025 Unsuccessful
STATE OF ODISHA Hon'ble Mr. Justice Savitri Ratho
JYOTI PRAKASH RANA -
103 W.P.(C)-32632/2021 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Civil disputes Subash Ch. Pradhan 05.08.2025 Unsuccessful
STATE OB ODISHA Hon'ble Mr. Justice Savitri Ratho 20.08.2025
BIRANCHI GARNAIK )
104 W.P.(C)-18770/2024 Versus Honle Mr. Justice K.R. Mohapatra & Land Acquisition Subash Ch. Pradhan 06.08.2025 16.10.2025 Unsuccessful
UNION OF INDIA Hon'ble Mr. Justice Savitri Ratho
MANJU ROUT -
105 W.P.(C)-14605/2022 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acquisition Subash Ch. Pradhan 06.08.20 09.20: i
UNION OF INDIA Hon'ble Mr. Justice Savitri Ratho
JHASKETAN MEHER )
106 W.P.(C)-22830/2017 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acquisition Subash Ch. Pradhan 06.08.2025 Unsuccessful
STATE OF ODISHA Hon’ble Mr. Justice Savitri Ratho 20.08.2025
BIJAYA KUMAR PADHAN .
107 W.P.(C)-23131/2023 Versus Hon'ble Mr. Justice K.R. Mohapatra & Land Acqui Subash Ch. Pradhan 06.08.2025 Unsuccessful
STATE OF ODISHA Hon'ble Mr. Justice Savitri Ratho 20.08.2025
S.NAGESWAR RAO
108 MACA-372/2017 Versus Hon'ble Mr. Justice V. Narasingh MV Act Ramakanta Panda 07.08.2025 0.00.2025 Unsuccessful
SIIRASH CH PATTNAVAK -09-
DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.
109 MACA-474/2017 Versus Honble Mr. Justice V. Narasingh MV Act Ramakanta Panda 07.08.2025 07.08.2025 Successful
KUNJA DEHURY
BAJAJ ALLIANZ G.L.CO.LTD.
110 MACA-1374/2017 Versus Hon'ble Mr. Justice V. Narasingh MV Act Ramakanta Panda 07.08.2025 10.08.2025 Unsuccessful
SAILARALA DEVE 08
CHAMPABATI RANA
m W.P.(C)-22181/2017 Versus Hon'ble Mr. Justice B.P. Satapathy Accident Claim Ramakanta Panda 13.08.2025 25.00.2025 Unsuccessful
LINION OF INDIA
HARI TANDIA
112 MATA-117/2024 Versus Hon'ble Mr. Justice R K. Patnaik Matrimonial disputes Rita Devi 19.08.2025 11.11.2025 Unsuccessful
STATE OF ODISHA
JAYABRATA MEHER
13 | WP(0)-15912/2017 Versus Hon'ble Mr. Justice Dixit K.S. Civil disputes Ramakanta Panda 21.08.2025 17.10.2025 Unsuccessful
o
SANKAR MAJHI -
114 MATA-138/2024 Versus Hon’ble Mr. Justice Dixit K.S. & Matrimonial disputes Prashanta Kumar Das 21.08.2025 25.10.2025 Successful
RASMITA BIARY Hon'ble Mr. Justice M.S. Sahoo
BHAGABAN SOYE
115 | W.P.(0)-15004/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil disputes Prashanta Kumar Das 21.08.2025 17.10.2025 Unsuccessful
oo
ALOK KUMAR PARIDA
116 | W.P.(0)-15916/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil disputes Jayanti Naik 21.08.2025 17.10.2025 Unsuccessful
pGOIL
HARISH CHANDRA MOHANTA
117 | W.P.(0)-15911/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil disputes Jayanti Naik 21.08.2025 17.10.2025 Unsuccessful
NIRMALENDU MOHANTA
118 | W.P.(0)-15003/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Somanath Satapathy 11.08.2025 17.10.2025 Unsuccessful
PGOIL
HARIHAR ROUT
119 | W.P.(0)-15915/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Somanath Satapathy 11.08.2025 17.10.2025 Unsuccessful
o
NILAKANTHA MOHANTA
120 | W.P.(0)-15910/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Debasis Mitra 21.08.2025 17.10.2025 Unsuccessful
PGOIL
GANESWAR KAR
121 W.P.(C)-8804/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Debasis Mitra 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORP OF INDIA LTD_AND ORS
M/S.UTKAL CONCRETE PRODUCTS
122 W.P.(C)-19709/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Prashanta Das 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION OF INDIA LTD
PRASHANTA KUMAR MAJHI
123 | W.P.(0)-15005/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Prashanta Das 21.08.2025 17.10.2025 Unsuccessful
MADHAB CHANDRA BEHERA
124 | W.P.(0)-15914/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Ashis Kumar Mishra 21.08.2025 17.10.2025 Unsuccessful
PGOIL
AMIVA SANKAR ARUK
125 | W.P.(0)-15913/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Ashis Kumar Mishra 21.08.2025 17.10.2025 Unsuccessful
CHITTARANJAN MANDAL
126 W.P.(C)-8806/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Khageswar Raj 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORP.OF INDIA LTD. AND ORS.
RAJENDRA KUMAR BINDHANI
127 W.P.(C)-8805/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes Khageswar Raj 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORP OF INDIA LTD_AND ORS
SAROJ KUMAR SAHU
128 | W.P.(0)-23636/2017 Versus Hon'ble Mr. Justice Dixit K.S Electric Disputes BibhuduttaBarik 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION OF INDIA LTD.BRSR
KARAM CHAND MOHANTA
120 | W.P.(0)-23637/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes BibhuduttaBarik 21.08.2025 17.10.2025 Unsuccessful
POWER GRIN CORPORATION OF INDIA LTD RRSR
BARMESWAR PANDEY
130 | W.P.(0)-23638/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes BibhuduttaBarik 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION OF INDIA LTD.BRSR
BHUPENDRA NATH MOHANTA
131 W.P.()-15907/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes RehenaKhatun 21.08.2025 17.10.2025 Unsuccessful
o
SIBA SANKAR DALAT
132 W.P.(C)-15909/2017 Versus Hon'ble Mr. Justice Dixit K.S Civil Disputes RehenaKhatun 21.08.2025 17.10.2025 Unsuccessful
oI
RAJ KU.PATEL
133 W.P.(C)-8927/2012 Versus Hon'ble Mr. Justice B.P. Satapathy Civil Disputes Biswaranjan Das 23.08.2025 Unsuccessful
STATE and ORS 10.09.2025
CHANCHALA MAHAKUR
134 | WP(0)-10846/2011 Versus Hon'ble Mr. Justice B.P. Satapathy Electricity disputes Biswaranjan Das 23.08.2025 20.10.2025 successful
WESCO
SATRUGHAN BARIK
135 W.P.(C)-4681/2017 Versus Hon'ble Mr. Justice B.P. Satapathy Electricity disputes Pradeep Kumar Rout 23.08.2025 22.00.2025 Unsuccessful
RE_NESCO UTILITY
NANDLAL PRASAD TRIVEDI
136 W.P.(C)-7046/2015 Versus Hon'ble Mr. Justice B.P. Satapathy Electricity disputes Pradeep Kumar Rout 3.08.20 09.20: t
WESTERN ELECTRICAL SUPPLY CO
GHANASHYAM BEHERA
187 | W.P.(0)-21348/2016 Versus Hon'ble Mr. Justice B.P. Satapathy Service disputes Pradeep Kumar Rout 23.08.2025 06.00.2025 Successful
STATE OF ORISSA -09-
JRMGR ELECTNESCO
188 | W.P.(0)-15698/2014 Versus Hon'ble Mr. Justice B.P. Satapathy Electricity disputes Ramakanta Panda 30.08.2025 23.00.2025 Unsuccessful
PRESIDENT.DIST CONSII
JRMGR.ELECTNESCO
189 | W.P.(0)-15699/2014 Versus Hon'ble Mr. Justice B.P. Satapathy Electricity disputes Ramakanta Panda 30.08.2025 23.09.2025 Unsuccessful

PRESIDENT DIST CONSII




RATAN KU DAS'

140 | W.P.(0)-15633/2016 Versus Hon'ble Mr. Justice Dixit K.S Civil disputes Prafulla Kumar Mohapatra 25.08.2025 17.10.2025 Unsuccessful
LINION OF INDIA NEW DELHI
NEHALATA MOHANTY
141 W.P.(C)-28545/2020 Versus Hon'ble Mr. Justice Dixit K.S Civil disputes CKasturi 29.08.2025 14.10.2025 Unsuccessful
STATE OF ODISHA
MAYADHAR BARIK -
142 W.P.(C)-28196/2023 Versus. Honble Mr. Justice $.K. Sahoo Commercial Ramakanta Panda 26.08.2025 25.11.2025 Successful
REGIONAL MANAGER MANK OF FARODA RRSE &Hon'ble Mr. Justice S.S. Mishra Disputes
PADMANAV MISHRA -
143 W.P.(C)-27979/2022 Versus Hon'ble Mr. Justice 8.K. Sahoo & Service Disputes Ramakanta Panda 26.08.2025 Unsuccessful
STATE O OnISHA Hon'ble Mr. Justice S.S. Mishra 06.09.2025
RANGADHAR NANDA -
144 W.P.(C)-11233/2024 Versus Hon'ble Mr. J“s“‘,:e SK. Sahoo & Commercial Disputes Pratap Keshari Deo 26.08.2025 Unsuccessful
CTATE O OISHA Hon'ble Mr. Justice S.S. Mishra 18.09.2025
PURAN FOODS PVT. LTD. BBSR -
145 W.P.(C)-10085/2022 Versus Honble Mr. Justice S.K. Sahoo & Consumer Disputes Pratap Keshari Deo 26.08.2025
ODISHA STATE FINANCIAL CORP_CUTTACK Hon'ble Mr. Justice S.S. Mishra
MINATI BHOL -
146 W.P.(C)-42642/2023 Versus Hon'ble Mr. J“sm,:e S K. Sahoo & Debt Recovery Disputes Debasis Mitra 08.20! 09.20! T
AR RANK h DA RRSE Hon'ble Mr. Justice S.S. Mishra
DURYODHAN MOHANTY -
147 W.P.(C)-19927/2025 Versus Honble Mr. Justice S.K. Sahoo & Service Disputes Debasis Mitra 25.08.2025 30.10.2025 Unsuccessful
NN o A Hon'ble Mr. Justice S.S. Mishra
AMBICA COLD STORAGE PVT LTD. CUTTACK -
148 W.P.(C)-15689/2024 Versus Hon'ble Mr. J“sm,:e SK. Sahoo & Debt Recovery Disputes Khageswar Raj 25.08.2025 07.11.2025 Successful
CHIEE MANAGS S RRSE Hon'ble Mr. Justice S.S. Mishra
BIBEKANANDA NAYAK -
149 W.P.(C)-16312/2024 Versus Honble Mr. Justice S.K. Sahoo & Service Khageswar Raj 25.08.2025 14.10.2025 Unsuccessful
STATE O ISHA Hon'ble Mr. Justice S.S. Mishra
JITENDRA KUMAR BEHERA Hon'ble Mr. Justice Manas Ranjan
150 MATA-237/2024 Versus Pathak & Hon'ble Mr. Justice M.S. Matrimonial Disputes Rita Devi 06.08.2025 00.10.2025 Unsuceessful
SUNITA BEHERA Sahaa
DEEPAK KUMAR BAG Hon'ble Mr. Justice Manas Ranjan
151 MATA-431/2024 Versus Pathak & Hon'ble Mr. Justice M.S. Rita Devi 06.08.2025 16.002025 Unsuccessful
ANITA SUNAND Sahoo -09-
SARASWATI SAMAL )
152 W.P.(C)-29866/2022 Versus Hon'le Mr. Justice K.R. Mohapatra & Land Acquistion Rita Devi 06.08.2025 24.10.2025 Unsuccessful
STATE OF ODISHA Hon'ble Mr. Justice Savitri Ratho
SUCHITRA PARIDA Hon'ble Mr. Justice Manas Ranjan
153 MATA-28/2018 Versus Pathak & Hon'ble Mr. Justice M.S. Matrimonial Disputes Rita Devi 07.08.2025 22.00.2025 Unsuccessful
SATYENDRA KU.PRADHAN Sahoo
T .SANJEEV KUMAR SUMAN
Versus
154 Aféff;f?;féfﬁﬁif Al Aﬂﬁﬁ&“ﬁ:ﬁ;g Bisol Hon'ble Mr. Justice V. Narasingh Debt Recovery Manasi Das 08.08.2025 16092025 Unsuccessful
Versus
STATE O QnisHA
TRUPTI RANI NAYAK
155 TRP(C)-20/2025 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Manasi Das 08.08.2025 16.10.2025 successful
TAPAN KIIMAR ACHARVA Mishra
DUKHISHYAM SAHOO
156 |  ABLAPL-12677/2024 Versus Hon'ble Mr. Justice V. Criminal Manasi Das 08.08.2025 24.00.2025 Successful
STATE OF ODISHA
GOURI SHANKAR MISHRA
157 TRP(C)-119/2025 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Prafulla Kumar Mohapatra 08.08.2025 Unsuccessful
DIPTI PRIVANARSINI PANDA Mishra 30082025
MALAYA KETAN DAS - -
158 W.P.(C)-20674/2014 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Jayanti Naik 11.08.2025 Unsuccessful
PR Mishra 19.09.2025
PRATIKSHYA SWAIN
159 W.P.(C)-15892/2019 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Jayanti Naik 11.08.2025 Successful
ANSHI AN SATNATK Mishra 06.09.2025
M/S SHRIRAM FINACE LTD.
160 | W.P.(0)-17370/2024 Versus Hon'ble Mr. Justice B.P. Routray Consumer Ramakanta Panda 11.08.2025 12.002025 Unsuccessful
THE SECRETARY_SCDRC_ODISHA
AKTAR PRUSTY
161 W.P.(C)-4287/2012 Versus Hon'ble Mr. Justice V. Narasingh Consumer Disputes Pratap Keshari Deo 12.08.2025 09.10.2025 successful
R M 1ICOF DA
SHREEDHAR BEURA
162 W.P.(C)-15949/2017 Versus MR- JUSH%::‘I;’;AY KUMAR Matrimonial disputes Pratap Keshari Deo 12.08.2025 16.09.2025 Unsuccessful
AMALYA RELRA
SHAIBALINI DASH
163 TRP(C)-376/2024 Versus MR. "'USW;;:I SS:]'XAY KUMAR Matrimonial disputes Rita Devi 02.08.2025 08.00.2025 Unsuccessful
SURHRADIP MISHRA
RAJESH KUMAR BHATTA
Versus
164 CR"RES‘QS/G;U'fgs'S“' A et Hon'ble Mr. Justice V. Narasingh Civil Disputes Ashis Kumar Mishra 13.08.2025 10.10.2025 Unsuccessful
Versus
STATE OF OnisHA
D.PADMINI
165 W.P.(C)-24749/2024 Versus Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes RehenaKhatun 13.08.2025 17.10.2025 Unsuccessful
e KUMAR MISHRA
SABYASACHI GHOSH
166 | W.P.(C)-25022/2014 Versus Honble Mr. Justice V. Narasingh Electric Disputes Khageswar Raj 13.08.2025 10.00.2025 Unsuccessful
MGR ELECTCESU -09-
MUKTI KANTA BHUYAN
167 CRLREV-594/2017 Versus Hon'ble Mr. Justice R K. Pattnaik Cheque Ramakanta Panda 13.08.2025 20.09.2025 Unsuccessful
ANANDA KUMAR GIRD
G.MANOJ KUMAR PATRO
168 CRLREV-217/2017 Versus Hon'ble Mr. Justice R K. Pattnaik Cheque Ramakanta Panda 13.08.2025 10.10.2025 successful
SANTOSH KUMAR PADHL
AMARNATH DASH@DAS
169 CRLREV-919/2017 Versus Hon'ble Mr. Justice R K. Pattnaik Cheque Subash Ch. Pradhan 13.08.2025 31.10.2025 successful
JAGANNATH DAS
JAGDISH CHANDRA BARIK
170 CRLREV-126/2025 Versus Hon'ble Mr. Justice R K. Pattnaik Cheque Subash Ch. Pradhan 13.08.2025 23.10.2025 successful
STATE OF ODISHA
SUDHANSHU S.TRIPATHY
171 W.P.()-14358/2015 Versus Hon'ble Mr. Justice V. Narasingh Service Disputes Rita Devi 14.08.2025 11002025 Unsuccessful
UTKAL GRAMEEN RANK
RAHUL JENA Hon'’ble Mr. Justice Manas Ranjan
172 MATA-89/2025 Versus Pathak & Hon'ble Mr. Justice M.S. Matrimonial Rita Devi 14.08.2025 0.00.2025 Unsuccessful
SUJATA BISWAL Sahoo
MURALIDHAR BISWAL
173 W.P.(C)-2067/2015 Versus Hon'ble Mr. Justice Dixit K.S. Service Pradeep Kumar Rout 19.08.2025 03.00.2025 Successful
STATE OF ORISSA -09-
SUJATA NAYAK@MOHANTY
174 MATA-26/2023 Versus Hon’ble Mr. Justice Dixit K.S Matrimonial Disputes Pradeep Kumar Rout 20.08.2025 24.00.2025 Unsuccessful
SARAT CHANDRA MOHANTY
'SARAT CHANDRA MOHANTY
175 MATA-65/2023 Versus Hon'ble Mr. Justice Dixit K.S Matrimonial Disputes Pradeep Kumar Rout 20.08.2025 24.09.2025 Unsuccessful
SILIATA NAVAK @ MOHANTY.
SIDHAR MISHRA - -
176 W.P.(C)-26253/2017 Versus Hon'ble Mr. Justice Sanjay Kumar Service Disputes Biswaranjan Das 18.08.2025 25.09.2025 Unsuccessful
MDTDCC OF ODISHA LTD Mishra
AMOHAN RAO -
177 W.P.(C)-15144/2014 ersus.  Hon'ble Mr. Justice Service Disputes Karunakar Das 23.08.2025 24.09.2025 Unsuccessful
IVISIONAL BATLWAY. BirajaPrasannaSatapathy
EXE.ENGR ELEC,NESCO —_
178 W.P.(C)-3529/2012 Versus Hon'ble Mr. Justice BirajaPrasanna Electric Karunakar Das 23.08.2025 09.10.2025 Unsuccessful
APPELLATE AUTH.C-DY Satapathy
BISAYA PARIDA Hon'ble Mr. Justice Manas Ranjan
179 MATA-151/2023 Versus Pathak & Hon'ble Mr. Justice M.S. Matrimonial Disputes Mina Kumari Das 29.08.2025 11.11.2025 Unsuccessful
SIBASAMBHU PARIDA Sahoa
GOURI PRADHAN )
180 W.P.(C)-18485/2013 Versus Hon'ble Mr. Justice Anand Chandra Eviction Manoj Kumar Mohanty-2 26.08.2025 Unsuccessful
SUR-COLLECTOR RAIRA Behera 17.09.2025
BISHNU CH. BARIK -
181 RSA-444/2003 Versus Hon'ble Mr. Justice Anand Chandra Civil Manoj Kumar Mohanty-2 26.08.2025 Unsuccessful
AT PRANATY MISHEA Behera 16.09.2025
PRADEEP KUMAR SAHU Hon'ble Mr. Justice S.K. Sahoo and
182 W.P.(C)-33397/2021 Versus Hon'ble Mr. Justice Sibo Sankar Service Manoj Kumar Mohanty-2 26.08.2025 22.00.2025 Unsuccessful
UNION OF INDIA Mishra
PARSHURAM MARTHA Hon'ble Mr. Justice S.K. Sahoo and
183 |  W.P.(0)-22046/2012 Versus Hon'ble Mr. Justice Sibo Sankar Consumer Manoj Kumar Mohanty-2 01.09.2025 27.10.2025 Unsuccessful
THE DEPUTY MANAGER (COM), ELECTRICAL AND OTHERS Mishra
STATE OF ODISHA Hon'ble Mr. Justice S.K. Sahoo and
184 W.P.(C)-1300/2021 Versus Hon'ble Mr. Justice Sibo Sankar Service Manoj Kumar Mohanty-2 01.09.2025 01.00.2025 Unsuccessful
JALADHAR SOREN 09

Mishra




BIMBADHARA BARAL Hon'ble Mr. Justice S.K. Sahoo and
185 | W.P.(0)-37235/2021 Versus Hon’ble Mr. Justice Sibo Sankar Service Manoj Kumar Mohanty-2 01.09.2025 Unsuccessful
08.09.2025
UNION OF INDIA Mishra
SHANTILATA ROUT
186 MACA-1118/2023 Versus Hon’ble Mr. Justice B.P. Satapathy Motor Accident Prashant Kumar Das 06.09.2025 10.10.2025 Unsuccessful
MIRZA YUNUS REIG
SHIBA PRASAD MISHRA Hon'ble Mr. Justice S.K. Sahoo and
187 | W.P.(0)-39064/2021 Versus Hon'ble Mr. Justice Sibo Sankar Service Rita Devi 02.00.2025 10.00.2025 Unsuccessful
UNION OF INDIA hra "
NETRANANDA BAG Hon’ble Mr. Justice S.K. Sahoo and
188 | W.P.(0)-10250/2020 Versus Hon’ble Mr. Justice Sibo Sankar Service Rita Devi 02.09.2025 10.00.2025 Unsuccessful
UNION OF INDIA Mishra 09
CHITTARANJAN ROUT
189 ABLAPL-8087/2025 Versus Hon’ble Mr. Justice V. Narasingh Matrimonial Disputes Rita Devi 05.08.2025 20.08.2025 Unsuccessful
STATE OF OnISHA -08-
NURUL HASSAN -
190 W.P.(C)-7752/2023 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acqusition Janmejaya Dash 07.08.2025 Unsuccessful
STATE OB ODISHA Hon'ble Mr. Justice Savitri Ratho 30.08.2025
NURUL HASSAN )
191 W.P.(C)-7377/2023 Versus Hon'le Mr. Justice K.R. Mohapatra & Land Acqusition Janmejaya Dash 07.08.2025 Unsuccessful
STATE OF ODISHA Hon'ble Mr. Justice Savitri Ratho 18.09.2025
'SUBASH CHANDRA GHATUARY )
192 W.P.(C)-18892/2023 Versus Hon'ble Mr. Justice K.R. Mohapatra &) Land Acqusition Ramakanta Panda 07.08.2025 Unsuccessful
STATE OB ODISHA Hon'ble Mr. Justice Savitri Ratho 08.09.2025
SABITA RANI SAHU
103 CRLREV-385/2024 Versus Hon’ble Mr. Justice R.K. Pattnaik Criminal Compoundable Rita Devi 04.08.2025 18.08.2025 Unsuccessful
ANIRADHA DAS 08
SUKANTA KUMAR ROUT@SUKANT KUMAR ROUT
194 CRLREV-538/2024 Versus Hon’ble Mr. Justice R.K. Pattnaik Matrimonial Disputes Rita Devi 04.08.2025 26082025 Unsuceessful
WARNALATA BHOL -08-
‘SUBHALAXMI PRADHAN - -
195 TRP(C)-85/2025 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Khageswar Raj 04.08.2025 Unsuccessful
CUIMAS AUINASH Mishra 22.08.2025
DRLINGARAJ SAMANTAR
19 | W.P.(0)-27696/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Ramakanta Panda 11.08.2025 20.08.2025 Unsuceessful
STATE and ORS -08-
DR.NIHAR R SARANGI
197 | W.P.(0)}-27699/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Ramakanta Panda 11.08.2025 30.08.2025 Unsuccessful
STATE and ORS -08-
DR SIBA PR MISHRA
198 | W.P.(0)-27698/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Ramakanta Panda 11.08.2025 30.08.2025 Unsuceessful
STATE and ORS. -08-
PUJARANI SATAPATHY@MOHAPATRA - -
199 W.P.(C)-5945/2018 Versus Hon'ble Mr. Justice Sanjay Kumar Service Ramakanta Panda 11.08.2025 Unsuccessful
SATVANIT MOHAPATRA Mishra 12.09.2025
BISWAJIT DAS
200 | W.P.(0)-27703/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Khageswar Raj 11.08.2025 22.08.2025 Successful
STATE and ORS
DRPREMA PRATIVA BHO
201 W.P.(0)-27702/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Khageswar Raj 11.08.2025 22082025 Successful
STATE and ORS 08
DR.SUJATA PAL
202 W.P.(0)-27701/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Khageswar Raj 11.08.2025 22.08.2025 Successful
STATE and
NIRANJAN KHUNTIA
203 W.P.(C)-281/2016 Versus Hon'ble Mr. Justice Sanjay Kumar se Khageswar Raj 11.08.2025 Unsuccessful
NESCO S soRE Mishra 01.09.2025
DR HRUSHIKESH LENKA
204 | W.P.(0)-27697/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Rita Devi 11.08.2025 30.08.2025 Unsuccessful
STATE and ORS
ROMA DASMOHAPATRA
205 W.P.(C)-14012/2016 Versus Hon'ble Mr. Justice Sanjay Kumar Matrimonial Disputes Rita Devi 11.08.2025 Unsuccessful
RAMA KRUSHNA IENA Mishra 11.09.2025
DR DURGA MADHAB PAND
206 | W.P.(0)-27700/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Disputes Rita Devi 11.08.2025 08.0.2025 Unsuccessful
STATE and ORS
DR ANJALI BALA MISHR
207 | W.P.(0)-27704/2011 Versus Hon'’ble Mr. Justice V. Narasingh Service Disputes Rita Devi 11.08.2025 10.00.2095 Unsuccessful
STATE and ORS -09-
BINOD B.RATH
208 | W.P.(0)-27705/2011 Versus Hon’ble Mr. Justice V. Narasingh Service Rita Devi 11.08.2025 03.09.2025 Unsuccessful
2 and
PURUSOTTAM MISHRA
209 | W.P.(0)-15796/2012 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manoj Kumar Mohanty-2 11.08.2025 08002025 Unsuccessful
STATE and ORS 09
NIRANJAN ROUL
210 | WP(0)}19105/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manoj Kumar Mohanty 11.08.2025 16092025 Unsuccessful
STATE OF ODISHA
RADHAMOHAN SAHOO
211 W.P.(C)-19103/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manoj Kumar Mohanty 11.08.2025 16.00.2025 Unsuccessful
STATE OF ODISHA -09-
BASANT KUMAR SAHU
212 W.P.()-19107/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manoj Kumar Mohanty 11.08.2025 08.00.2025 Unsuccessful
STATE OF ODISHA
BIJAYA LAXMI MOHANTY
213 W.P.(C)-2412/2013 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Subash Ch. Pradhan 11.08.2025 10.002025 Unsuccessful
UNION OF INDIA -09-
BABAJI CHARAN SAHOO
214 | W.P.(0)-27196/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Subash Ch. Pradhan 11.08.2025 26.08.2025 Unsuccessful
TE OF ODISHA
SIBA PRASAD DAS
215 | w.P(0)27197/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Subash Ch. Pradhan 11.08.2025 26.08.2025 Unsuccessful
STATE OF ODISHA -08-
SUBASH CHANDRA SAHOO
216 | W.P.(C)-24028/2022 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Subash Ch. Pradhan 11.08.2025 08.00.2025 Unsuccessful
STATE OF ODISHA
TOPHAN DAS
217 | WP.(0)-19117/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manasi Das 11.08.2025 16.00.2025 Unsuccessful
STATE OF ODISHA -09-
RAMESH CHANDRA BARAL
218 W.P.(C)-4807/2022 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manasi Das 11.08.2025 16092025 Unsuccessful
SECY TO GOVT DEPT_OF § AND ME_ODISHA
SAGAR RANA
219 | WP(0)}19116/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manasi Das 11.08.2025 20.08.2025 Unsuccessful
STATE OF ODISHA 08
ARUNABAL MOHAPATRA
Versus )
220 W.P.(C)-6992/2018 THE DIRECTOR, DIRECTORATE OF TREASURIES AND Hon’ble Mr. Justice B.P. Routray Service Disputes Manasi Das 11.08.2025 20.08.2025 Unsuccessful
INSPRCTION
ODISHA STATE FINANCIAL CORPORATION, CUTTACK
221 W.P.(C)-5831/2025 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Manasi Das 11.08.2025 26.00.2025 Unsuccessful
STATE OF ODISHA
RAMA CHANDRA PATRA
222 W.P.(C)-27193/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Bibhudutta Barik 11.08.2025 26.09.2025 Unsuccessful
STATE OF ODISHA
DRPRAMOD KUMAR MEHER
223 | W.P(0)20020/2019 Versus Hon'ble Mr. Justice B.P. Routray Service Disputes Bibhudutta Barik 11.08.2025 24.11.2025 Unsuccessful
STATE OF ODISHA
PRABODH KUMAR RATH
224 |  WP(0)}27194/2020 Versus Hon’ble Mr. Justice B.P. Routray Service Disputes Bibhudutta Barik 11.08.2025 26.09.2025 Unsuccessful
STATE OF ODISHA
VASANTHARAO BALA BHASKAR PATNATK @ B.B.PATNAIK @
BALA BHASKAR PATNAIK Hon'ble Mr. Justice Manas Ranjan
225 MATA-34/2025 Versus Pathak & Hon'ble Mr. Justice M.S. Matrimonial Disputes Bibhudutta Barik 11.08.2025 06.12.2025 Unsuccessful
VASANTHARAO DURGA MADHURI @ SIVAM DURGA Sahoo
Anut
ASMATUN BIBI
226 | W.P.(C)-16062/2015 Versus Hon'ble Mr. Justice B.P. Satapathy Electric disputes Ashis Kumar Mishra 23.08.2025 24.00.2025 Unsuccessful
DIRECTOR NESCO.JANUGAN.I
BIRANCHI SWAIN -
227 W.P.(C)-20380/2012 Versus Hon'ble Mr. Justice Anand Chandra Partition Ramakanta Panda 30.08.2025 23.09.2025 Unsuccessful
SASHI ROUT Behera
BARENI @ BARIDHAR -
228 W.P.(C)-15556/2011 Versus Hon’ble Mr. Justice Anand Chandra Civil Ramakanta Panda 30.08.2025 Unsuccessful
LA REWA Behera 30.08.2025
STATE OF ODISHA o
229 W.P.(C)-20888/2025 Versus Hon'ble Mr. Justice Aditya Kumar Labour Case Ramakanta Panda 30.08.2025 25.00.2025 Unsuccessful
MINATI DAS Mohapatra
NAMITA BEHERA -
230 W.P.(C)-2959/2012 Versus Hon'ble Mr. Justice Anand Chandra Eviction Case Ramakanta Panda 30.08.2025 Unsuccessful
SR AN ROUT Behera 16.09.2025
ROURKELA SHRAMIK SAN -
231 W.P.(C)-2964/2012 Versus Hon'ble Mr. Justice Anand Chandra Civil Ramakanta Panda 30.08.2025 24.00.2025 Unsuccessful

M/S SATL

Behera




BINAYAK RATH
Versus

Hon’ble Mr. Justice Anand Chandra

232 W.P.(C)-14380/2012 civil Ramakanta Panda 30.08.2025 20.09.2025 Unsuccessful
SUNILA RATH Behera
NIROD KU.MOHANTY -
233 W.P.(C)-11234/2013 Versus Hon'ble Mr. J“;“;e Anand Chandra Civil Rita Devi 29.08.2025 23.09.2025 Unsuccessful
UTKAL UNIVERSITY VA ehera
RAJANI D: -
234 W.P.(C)-8592/2012 Versus Hon'ble Mr. Justice Anand Chandra Civil Rita Devi 29.08.2025 08.00.2025 Unsuccessful
SOURHAGYA KU RISWAL Behera -09-
4INABANDHU BAGARTI -
235 W.P.(C)-5494/2011 Versus Hon'ble Mr. J“;“;e Anand Chandra Civil Rita Devi 29.08.2025 16.00.2095 Unsuccessful
CHANDRAKANTI BAGART ehera -09-
RATIKANTA NATH -
236 W.P.(C)-2916/2012 Versus Hon'ble Mr. Justice Anand Chandra Civil Rita Devi 29.08.2025 15.00.2025 Unsuccessful
MADHARANANDA RISWAL Behera -09-
KARUNAKA SAW -
237 RSA-274/2004 Versus Hon'ble Mr. J“é“ﬁe Anand Chandra Civil Rita Devi 29.08.2025 10.00.2025 Unsuccessful
MADHARENDRA SAW ehera -09-
PRATAP BEH! -
238 RSA-219/2004 Versus Hon'ble Mr. Justice Anand Chandra Civil Ramakanta Panda 29.08.2025 24.00.2025 Unsuccessful
PRAFUILLA REHERA Behera
RADHARANI MISHRA -
239 RSA-76/2003 Versus Hon'ble Mr. J“é“ﬁe Anand Chandra Civil Ramakanta Panda 29.08.2025 16.00.2025 Unsuccessful
KAMALA MISHRA ehera -09-
ROJINA SWAIN
240 RPFAM-74/2023 Versus Hon'ble Mr. Justice G. Satapathy Matrimonial Disputes Ramakanta Panda 05.08.2025 30.08.2025 Unsuccessful
KANAN KIIMAR BHOLA -08-
IPSITA PARIDA - -
241 W.P.(C)-7298/2025 Versus Hon'ble Mr. "‘;:,";e Sanjay Kumar Matrimonial Disputes Rita Devi 06.08.2025 07.08.2025 Successful
TUSHARA KANTA SWAIN ishra -08-
PRANAKRUSHNA SARANGI -
242 W.P.(C)-263/2016 Versus Hon'ble Mr. Justice Anand Chandra Civil Sujata Rout 03.09.2025 15.10.2025 Unsuccessful
STATE OF ODISHA Behera
MALATI PARIDA -
243 RSA-230/2004 Versus Hon'ble Mr. J“é“ﬁe Anand Chandra Civil Sujata Rout 03.09.2025 10.11.2025 Unsuccessful
PARAMA REHERA ehera
CHANDRAMANI SAHOO -
244 RSA-31/2003 Versus Hon'ble Mr. Justice Anand Chandra Civil Sujata Rout 03.09.2025 26.00.2025 Unsuccessful
MANDARDHAR SAHOO Behera
NARAYAN BARAL -
245 W.P.(C)-11989/2013 Versus Hon'ble Mr. Justice Anand Chandra Partitition DiptiRekha Nanda 03.09.2025 Successful
Behera 03.09.2025
A CH BARAL
THE COLLECTOR KANDHAMAL -
246 W.P.(C)-19202/2017 Versus Hon'ble Mr. Justice Anand Chandra Partitition DiptiRekha Nanda 03.09.2025 01.12.2025 Unsuccessful
KARIRA.I PRADHAN Behera
SADANANADA -
247 RSA-539/2003 Versu: Hon'ble Mr. Ju;“;e Anand Chandra Civil DiptiRekha Nanda 03.09.2025 22.09.2025 Unsuccessful
CHANDRAMANI ehera
SIBA PRADHAN -
248 RSA-513/2003 Versus Hon'ble Mr. Justice Anand Chandra civil Somanath Satapathy 29.08.2025 24.00.2025 Unsuccessful
JOGESWAR PRANHAN Behera
BHIMSEN SAHOO -
249 RSA-540/2003 Versus Hon'ble Mr. Ju;“;e Anand Chandra Civil Somanath Satapathy 29.08.2025 23.10.2025 Unsuccessful
UDHISTIR SAHIL ehera
BISWAMBAR NAIK -
250 RSA-97/2003 Versus Hon'ble Mr. Justice Anand Chandra Civil Janmejaya Dash 29.08.2025 23.00.2025 Unsuccessful
RATAKRUISHNA NATK Behera
ORISI THUMBANNA -
251 RSA-224/2004 Versus Hon'ble Mr. Ju;“;e Anand Chandra Civil Janmejaya Dash 29.08.2025 10.09.2025 Unsuccessful
ORISI KRISHNA MURTY. ehera
UNION OF INDIA Hon’ble Mr. Justice S.K. Saho &
252 W.P.(0)-24273/2024 Versus Hon'ble Mr. Justice Sibo Sankar Service Somanath Satapathy 30.08.2025 14.10.2025 Unsuccessful
RABINDRA KUMAR BEHERA Mishra
KAMALAKANTA SWAIN Honble Mr. Justice S.K. Saho &
253 | W.P.(0)}13986/2025 Versus Hon'ble Mr. Justice Sibo Sankar Electric Somanath Satapathy 30.08.2025 15.10.2025 Unsuccessful
OMBUDSMAN, KHURDA Mishra
STEEL AUTHORITY OF INDIA LTD, RSP, SUNDERGARH Hon'ble Mr. Justice S.K. Saho &
254 | WP(0-14111/2024 Versus Hon'ble Mr. Justice Sibo Sankar Diptirekha Nanda 01.09.2025 10.00.2095 Unsuccessful
PRAMOD KUMAR MUGURI Mishra 09
OFFICER IN CHARGE, UNIVERSAL SOMPO GENERAL
255 MACA-1171/2023 INSURANCE COMPANY LTD., CUTTACK  Hon'le Mr. Justice Motor Accident Diptirekha Nanda 01.09.2025
Versus BirajaPrasannaSatapathy
DIPTIRAI MOHANTY
STATE OF ODISHA Hon’ble Mr. Justice S.K. Saho &
256 W.P.(C)-6752/2017 Versus Hon'ble Mr. Justice Sibo Sankar Service Diptirekha Nanda 02.09.2025 25.00.2025 Unsuccessful
SNEHALATA PANDA Mishra
STATE OF ODISHA
Versus
Hon'ble Mr. Justice S.K. Saho &
W.P.(C)-3544/2016 & DURYODHAN SAHU o )
257 Wb (0555112023 And Hon'ble Mr. Justice Sibo Sankar Service Diptirekha Nanda 02.00.2025 25.00.2025 Unsuccessful
P SUSHIL SHARMA Mishra
Versus
LINION OF 1ND1A
'ALEKH CHANDRA PATEL Hon'ble Mr. Justice S.K. Saho &
258 | W.P.(0)19964/2022 Versus Hon'ble Mr. Justice Sibo Sankar Service Pratap Keshari Deo 03.00.2025 24.00.2025 Unsuccessful
UNION OF INDIA Mishra
HARI NANDAN PASWAN Hon’ble Mr. Justice S.K. Saho &
259 | W.P.(0)-29639/2020 Versus Hon'ble Mr. Justice Sibo Sankar Service Pratap Keshari Deo 03.08.2025 09.10.2025 Unsuccessful
UNION OF INDIA Mishra
ULLASH CHANDRA MOHANTY Hon'ble Mr. Justice S.K. Saho &
260 W.P.(C)-2129/2020 Versus Hon'ble Mr. Justice Sibo Sankar Service Pratap Keshari Deo 03.08.2025 30.10.2025 Unsuccessful
UNION OF INDIA Mishra
DEBASISH DAS
261 CRLREV-54/2025 Versus Honble Mr. Justice R.K. Patanaik Criminal Compoundable Pratap Keshari Deo 08.08.2025 09.10.2025 successful
HARACHAND GIRI
NIBANTI DIGAL - -
262 W.P.(C)-25328/2019 Versus Hon'ble Mr. JL]::.";E Sanjay Kumar Debt. Recovery Rehenakhatun 21.08.2025 15002025 Unsuccessful
RRANCH MANAGER EXIDE LIFE. INSURANCE CO LD ishra
BHABANI SHANKAR SAHOO
263 W.P.(C)-2174/2017 Versus Honble Mr. Justice Dixit K.S. Criminal Compounable RehenaKhatun 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORP.OF INDIA LTD.
SANTANU KUMAR MOHANTY - -
264 W.P.(C)-5937/2020 Versus Hon'ble Mr. JL]::.";E Sanjay Kumar Service Pradeep Kumar Rout 21.08.2025 12.002025 Unsuccessful
STATE OF ODISHA ishra
SWARNALATA KHILAR - -
Honble Mr. K
265 W.P.(C)-28714/2021 Versus onble Mr J‘;:,";e Sanjay Kumar Matrimonial Disputes Pradeep Kumar Rout 21.08.2025 12.002025 Unsuccessful
IKASH KHILAR ishra -09-
GOURANGA CHARAN MOHARAJ Hon ble
266 MATA-97/2017 Versus : Disputes Janmejaya Dash 20.08.2025 23.09.2025 Unsuccessful
NIMA MOTARAL Mr. Justice M.S. Sahoo
BRUNDABAN BARIK -
267 W.P.(C)-16063/2015 Versus B H_:;,h]e Mr. ‘éus"ce " Electric Janmejaya Dash 30.08.2025 23.10.2025 Unsuccessful
DIRECTOR.NESCO.JANUGAN.T irajaPrasannaSatapathy
JAYANANDA BEHERA 3
268 W.P.(C)-16042/2015 ersus.  Hom'ble Mr. Justice Civil disputes Prashanta Kumar Dash 30.08.2025 15.11.2025 Unsuccessful
TATE Op ORISSA BirajaPrasannaSatapathy
CHITRASEN SAMANTARAY 3
269 W.P.(C)-16039/2015 Versus B H_:;,h]e Mr. ‘éus"ce " Civil disputes Prashanta Kumar Dash 30.08.2025 15.11.2025 Unsuccessful
STATE O RISSA irajaPrasannaSatapathy
DHRUBA CHARAN NAYAK 3
270 W.P.(C)-16040/2015 Versus  Hom'ble Mr. Justice Civil disputes Prashanta Kumar Dash 30.08.2025 15.11.2025 Unsuccessful
STATE Op ORISSA BirajaPrasannaSatapathy
SUSAMA SAHU @ SUSAMA SAHOO 3
271 W.P.(C)-21686/2022 Versus  Hon'ble Mr. Justice Civil disputes Prashanta Kumar Dash 30.08.2025 15.11.2025 Successful
STATE O OniSHA BirajaPrasannaSatapathy
PRADIPTA KUMAR ROUT 3
272 W.P.(C)-3644/2020 ersus.  Hon'ble Mr. Justice Civil disputes Subash Ch. Pradhan 30.08.2025
B O anISHA BirajaPrasannaSatapathy
ANADI CHARAN JENA 3
273 | w.p(0)}22418/2019 Versus B H.:;,h]e Mr. ‘éusme " Civil disputes Subash Ch. Pradhan 30.08.2025 25.00.2025 Unsuccessful
AUTHORIZED OFFICER.NESCO UTILITY BALIA irajaPrasannaSatapathy
RAMAKANTA NAYAK 3
274 W.P.(C)-24080/2021 Versus  Hom'ble Mr. Justice Civil disputes Subash Ch. Pradhan 30.08.2025 11.00.2025 Unsuccessful
ADDL CHIER Shey T0 GOVT BirajaPrasannaSatapathy 09
RANJAN KAR Hon'ble Mr.
275 MATA-186/2024 Versus JustueManasRanjanPathaké Hon'ble Matrimonial Disputes Sanjeeb Chakravarty 22.00.2025 10.12.2025 Unsuccessful
IRA RAY Mr. Justice M.S. Sahoo
DEBADATTA DAS Hon'ble Mr.
276 MATA-120/2015 Versus JustueManasRanjanPathak Hon'ble Matrimonial Disputes Biswaranjan Das 01.09.2025 18.00.2095 Unsuccessful
JYOTIRMAYEE DAS Mr._.Justice M.S. Sahao -
RABINDRA PANDA Hon'ble Mr.
277 MATA-121/2024 Versus JustueManasRanjanPathaké Hon'ble Matrimonial Disputes Subash Chandra Pradhan 11.09.2025 25.00.2025 Unsuccessful
SWATI PANDA Mr. Justice M.S. Sahoo




SAROJ KUMAR SAHOO

Hon’ble Mr.

278 MATA-190/2024 JustueManasRanjanPathaké Hon'ble Matrimonial Disputes Tapaswini Sinha 10.09.2025 15.10.2024 Unsuccessful
MINIGTILOTTAMA SAHOO Mr._.Justice M.S. Sahao
RAJANI PATRA Hon'ble Mr.
279 MATA-177/2023 Versus JusticeManasRanjanPathakés Hon'ble Matrimonial Disputes Debasis Mitra 10.09.2025 06.11.2025 Unsuccessful
ASHOK KUMAR PATRA Mr. Justice M.S. Sahoo
SUBASINI MAHARANA
280 CRLREV-699/2024 Hon'ble MR. JUSTICE R.K.PATTANAIK|  Criminal Compoundable Pradeep Kumar Rout 06.08.2025 18.08.2025 Unsuccessful
KIUINIALATA MAHARANA 08
CRLREV-497/2023 MANOJ KUMAR AGRAWAL
281 & Versus Hon’ble MR. JUSTICE R.K.PATTANAIK|  Criminal Compoundable Pratap Keshari Deo 08.08.2025 14089095 Successful
CRLREV-545/2004 ANIL KUMAR AGRAWAL -08-
RAJA RAO
282 ABLAPL-6456/2025 Versus Hon'ble MR. JUSTICE V. NARASINGH |  Criminal Compoundable Tapaswini Sinha 11.08.2025 10002025 Unsuccessful
STATE OF ODISHA -09-
PRAFULLA KUMAR MISHRA
283 ABLAPL-6108/2025 Versus H““E;’mi “;%Sl_;rlicpﬁ_p&wﬁ‘ Criminal Compoundable Prafulla Ku. Mohapatra 11.08.2025 10.00.2025 Unsuceessful
STATE OF ODISHA -09-
PABITRA KUMAR BEHERA
284 W.P.(C)-2145/2019 Versus Ho"“i{’:‘]ﬁ' A‘;U;giiiANJAY Matrimonial disputes Pradeep Ku. Rout 19.08.2025 18.00.2025 Unsuccessful
MAMATA REHERA -09-
W.P.(0)-42736/2023 DUSMANTA TANDI @ TIKESWAR
285 & Versus Honble MR. JUSTICE SANJAY Civil Reena Nayak 19.08.2025 26.09.2025 Successful
P (01:49730/2003 RAJSHRER NANDA KUMAR MISHRA
PRIYANKA MOHANTY
286 WPO -5226/2019 Versus HONBLE MR. JUSTICE SANJAY OTHERS Ashis Kumar Mishra 19.08.2025 10.10.2025 Unsuccessful
SRIKANTA KIIMAR MOHANTY KUMAR MISHRA
PRAKASH CHANDRA SAHOO
287 W.P.(C)-3484/2018 Versus H““blelxﬁ‘ A‘:?U;-{éiiiANJAY Commercial Pradeep Ku. Rout 19.08.2025
MIKHAL RRSR
PUJARANI SATAPATHY@MOHAPATRA
288 W.P.(C)-5945/2018 Versus Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes BibhuduttaBarik 11.08.2025
SATVAIT MOHAPATRA KUMAR MISHRA
W.P.(C)-18047/2024 M.MOHAN REDDY
289 & Versus Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes Rehena Khatun 13.08.2025 17.10.2025 Unsuccessful
pC104740 /2004 D PADMINI KUMAR MISHRA
SANGRAM SETHI
200 W.P.(C)-22471/2013 Versus Ho"“i{’:‘]ﬁ' A‘;U;giiiANJAY Matrimonial Disputes Pradeep Ku. Rout 18.08.2025 25.08.2025 Unsuccessful
ANNIIP K11 SETHE 08
JAYKRUSHNA SETH
201 W.P.(C)-17332/2024 Versus H““blelxﬁ‘ A‘:?U;-{éiiiANJAY Matrimonial Disputes Pradeep Ku. Rout 20.08.2025 12.00.2025 Unsuccessful
SAN.IUKTA SETH -09-
NIBANTI DIGAL
202 W.P.(C)-25328/2019 Versus Hon'ble MR. JUSTICE SANJAY Commercial Rehena Khatun 21.08.2025
RRANCH MANAGER EXINE LIFE INSURANCE CO 17D KUMAR MISHRA
BRAJA MOHAN MAJHI
293 CRLMC-1998/2025 Versus Hon'ble MR. JUSTICE BIRAJA Commercial Pradeep Ku. Rout 26.08.2025 23.09.2025 Unsuccessful
STATE O eSHA PRASANNA SATAPATHY
SASHIREKHA MAHARANA
204 CRLREV-61/2025 Versus Honble MR. JUSTICE R.K.PATTANAIK| DV, Subash Ch. Pradhan 06.08.2025 10.08.2095 Unsuccessful
SARASWATI MAHARANA 08
MAHANADI COALFIELDS LTD., SAMBALPUR Hon'ble MR. JUSTICE
205 | W.P.(0)-15529/2025 Versus K.R.MOHAPATRA , Hon'ble MISS Service Sunanda Biswal 07.08.2025 05.12.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
HEMSAGAR THAKUR Hon’ble MR. JUSTICE
296 W.P.(C)-9624/2020 Versus K.R.MOHAPATRA , MISS JUSTICE Land Acqusition Janmejaya Dash 07.08.2025 Unsuccessful
18.00.2025
UNION OF INDIA SAVITRI RATHO
KUMUDINI BAG Hon’ble MR. JUSTICE
207 W.P.(0)-9628/2020 Versus K.R.MOHAPATRA , Hon'ble MISS Land Acqusition Janmejaya Dash 07.08.2025 Unsuccessful
18.09.2025
UNION OF INDIA JUSTICE SAVITRI RATHO
PRITPAL SINGH Hon’ble MR. JUSTICE, Hon’ble
298 W.P.(C)-9631/2020 Versus K.R.MOHAPATRA , MISS JUSTICE Land Acqusition Janmejaya Dash 07.08.2025 Unsuccessful
18.00.2025
UNION OF INDIA SAVITRI RATHO
BIPRA CHARAN PATRA
Versus Hon’ble DR. JUSTICE S.K. )
299 W-PCI-4676/2025 | \1ANAGING DIRECTOR, ODISHA STATE COOPERATIVE BANK PANIGRAHI il Ramakanta Panda 08.08.2025 12.09.2025 Unsuccessful
LTD., PANDIT JAWAHARLAL NEHRU MARG, BBSR.
DR.SANJITA TRIPATHY Hon’ble MR. JUSTICE MANASH
300 MATA-127/2016 RANJAN PATHAK , Hon’ble MR. Matrimonial Disputes Janmejaya Dash 12.08.2025 10.10.2025 Unsuccessful
DR.SAROJ KU.TRIPATHY JUSTICE M.S.SAHOO
CHANDAN GIRI
301 ABLAPL-6687/2025 Versus Hon'ble MR. JUSTICE V. NARASINGH Matrimonial Disputes Ramakanta Panda 13.08.2025 10.10.2025 Unsuccessful
STATE OF OnISHA
SUKANTA KU.SAHOO
302 W.P.(C)-324/2015 Versus Hon’ble MR. JUSTICE V. NARASINGH Commercial Pradeep Ku. Rout 13.08.2025 16.10.2025 Unsuccessful
STATE
ROHIT SARKAR
303 CRLREV-263/2025 Versus MR. JUSTICE R.K.PATTANAIK D. Janmejaya Dash 14.08.2025 20.08.2025 Unsuccessful
TULIKA PALIT 08
BAPINA NAYAK Hon’ble MR. JUSTICE MANASH
304 MATA-102/2016 Versus RANJAN PATHAK , Hon'ble MR. Matrimonial Janmejaya Dash 14.08.2025 Unsuccessful
15.09.2025
LEENA DASH JUSTICE M.S.SAHOO
SANGRAM SETHI
305 W.P.(C)-22471/2013 Versus Hon’ble MR. JUSTICE SANJAY Matrimonial Disputes Janmejaya Dash 18.08.2025
ANNUP KU SETHI KUMAR MISHRA
MANORANJAN JAYASINGH
306 W.P.(C)-24474/2017 Versus HO"MSKIS; A‘;U;g(;‘iiANJAY Service Janmejaya Dash 18.08.2025 18.08.2025 Unsuccessful
STATE OF ORISSA
LALITA PRADHAN
307 W.P.(C)-6833/2018 Versus Hon'ble MR. JUSTICE SANJAY Service Pradecp Ku. Rout 19.08.2025 27.00.2025 Unsuccessful
UNION OF INDIA AND OTHERS. KUMAR MISHRA
ONARAMA PANDA
308 W.P.(C)-4929/2024 Versus H"“zg}v]}ﬂ; ‘&%ﬂlgﬁ,&iﬁm Matrimonial Disputes Khageswar Raj 20.08.2025 16092025 Unsuccessful
STATE OF ODISHA
LIPIKA RANI SAHU
309 W.P.(C)-10007/2019 Versus Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes Khageswar Raj 20.08.2025 Unsuccessful
UNION OF INDIA KUMAR MISHRA 16.09.2025
M/S TRILOK INDUSTRIES, SUNDARGARH
310 | wPp(0)}21422/2025 Versus Hon’ble MR. JUSTICE B. P. ROUTRAY Consumer Subash Ch. Pradhan 12.08.2025 3122025 Unsuccessful
PARITRA DAS.
SUDHANSU SEKHAR MOHANTY
311 CRLMA-251/2023 Versus Honble MR. JUSTICE R.K.PATTANAIK|  Criminal Compoundable Janmejaya Dash 12.08.2025 15.10.2025 Unsuccessful
STATE OF ODISHA
SUSANT MALLICK Hon’ble MR. JUSTICE MANASH
312 MATA-34/2018 Versus RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Subash Ch. Pradhan 13.08.2025 Unsuccessful
19.09.2025
SNEHALATA DAS JUSTICE M.S.SAHOO
RAJASHREE MISHRA Hon’ble MR. JUSTICE MANASH
313 MATA-446/2023 Versus RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Prashanta Ku. Das 14.08.2025 25.10.2025 Unsuccessful
DEBABRATA ACHARYA JUSTICE M.S.SAHOO
RANJITA NAIK Hon’ble MR. JUSTICE MANASH
314 MATA-181/2024 Versus RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Subash Ch. Pradhan 18.08.2025 Unsuccessful
19.09.2025
KAILASH BERIHA JUSTICE M.S.SAHOO
KABITA SENAPATI
315 W.P.(C)-3481/2019 Versus Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes Subash Ch. Pradhan 19.08.2025 25.00.2025 Unsuccessful
CHANDAN KUMAR SENAPATL KUMAR MISHRA
PRAKASH CHANDRA SAHOO
316 W.P.(C)-3484/2018 Versus Hon'ble MR. JUSTICE SANJAY Service Subash Ch. Pradhan 10.08.2025 24.09.2025 Unsuccessful
SRI CPPC ROMIKHAL RRSR KUMAR MISHRA
PROF.DR BIJAYA KUMAR SAHU
317 W.P.(C)-12591/2019 Versus Hon HEKW‘;‘ A‘;U;giii“\w“w Service Janmejaya Dash 20.08.2025 03002025 Unsuccessful
STATE OF ODISHA -09-
MANASWANI SAHU
318 |  W.P(0)-19670/2022 Hon'ble MR. JUSTICE SANJAY Matrimonial Disputes Subash Ch. Pradhan 21.08.2025 25.00.2025 Successful
LALATENDIU SAHOO KUMAR MISHRA
PRANAB NARAYAN NAYAK
319 | WP.(0)-21721/2017 Versus Hon'ble MR. JUSTICE DIXIT K.S. Civil Janmejaya Dash 21.08.2025 08002025 Successful
LNION OF INDIA -09-
M/S.TRINATH CONSTRUCTION AND ELECTRICALS
320 W.P.(C)-6410/2018 Versus Hon’ble MR. JUSTICE DIXIT K.S. Electric Janmejaya Dash 21.08.2025 23.09.2025 Unsuccessful
POWER GRIN CORPORATION OF INDIA LTD RRSR
MANMATH KU.SAHU
321 W.P.(C)-1984/2017 Versus Honble MR. JUSTICE DIXIT K.S. Civil Janmejaya Dash 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION OF INDIA LTD
BENUDHAR MIRDHA
322 W.P.(C)-21720/2017 Versus Hon’ble MR. JUSTICE DIXIT K.S. Electric Pradeep Ku. Rout 21.08.2025 04.00.2025 Successful
LINION OF INDIA 09
BINAYA BHUSAN BIBHAR
323 W.P.(C)-21966/2023 Versus Honble MR. JUSTICE SANJAY Matrimonial Disputes Rita Devi 08.20 09.20 I
RASHMITA NAG KUMAR MISHRA
RANISH DHAL
324 W.P.(C)-36330/2023 Versus Ho"hlekﬁﬁ A‘;U;g%i:ANJAY Matrimonial Disputes Rita Devi 22.08.2025 03092025 Unsuccessful
.AGNYA NARAVAN DHAL -09-




ABLAPL-8423/2025 &

BIRA KISHORE DAS

325 Hon’ble MR. JUSTICE V. NARASINGH | Criminal Compoundable Pradeep Ku. Rout 08.08.2025 03.01.2026 Unsuccessful
ABLAPL-8477/2025 STATE O OISHA
"TANKADHARA NAIK Hon’ble MR. JUSTICE
326 W.P.(C)-17900/2021 Versus K.R.MOHAPATRA , Hon’ble MISS Land Acquisition Jayanti Nayak 12.08.2025 22.09.2025 Successful
STATE OF ODISHA JUSTICE SAVITRI RATHO
BABITA ROUT Hon’ble MR. JUSTICE MANASH
327 MATA-143/2023 Versus RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Jayanti Nayak 12.08.2025 24.10.2025 Successful
RANJAN KUMAR MALLIK JUSTICE M.S.SAHOO
JAGANNATH BAL
328 CRLREV-260/2025 Versus Hon'ble MR. JUSTICE R.K.PATTANAIK DV. Jayanti Nayak 12.08.2025 18.09.2025 Unsuccessful
SASMITA SASINT
BISWARANJAN BEHERA Hon’ble MR. JUSTICE MANASH
329 MATA-370/2024 RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Jayanti Nayak 12.08.2025 18.09.2025 Unsuccessful
SUDHIRA RANI GANTAYAT@ SUDHIRA GANTA JUSTICE M.S SAHOO —
BANAMBAR LENKA
330 W.P.(C)-19214/2021 Versus Hon'ble MR. JUSTICE R.K.PATTANAIK Service Dipti Rekha Nanda 22.08.2025 10.09.2025 Successful
STATE OF ODISHA
DEVASMITA PANDA Hon’ble MR. JUSTICE MANASH
331 MATA-60/2021 RANJAN PATHAK , Hon'ble MR. Matrimonial Disputes Dipti Rekha Nanda 22.08.2025 00.00.2025 Unsuccessful
CHIRANJIBI G. MOHAPATRA JUSTICE M.S SAHOO "
RAJ KISHORE SAHOO
332 W.P.(C)-7596/2023 Versus Hon'ble MR. JUSTICE R.K.PATTANAIK|  Criminal Compoundable Dipti Rekha Nanda 08.20 09.20 C
STATE OF ODISHA
SUDHANSU SEKHAR MOHANTY
333 CRLMA-251/2023 Versus Hon’ble MR. JUSTICE R.K.PATTANAIK|  Criminal Compoundable Janmejaya Dash 12.08.2025 15.10.2025 Unsuccessful
STATE OF ODISHA
SAURAV RAIGURU
334 W.P.(C)-12857/2025 Versus H““blelxﬁ‘ A‘:?U;-{éiiiANJAY Matrimonial Disputes Bijay Ku. Nayak 12.08.2025 15.08.2025 Unsuccessful
ANANYA MISHRA 08
W.P.(C)-12798/2022 CHANDRA SAHU
335 W.P.(C)-13246/2012 Versus H°“Eﬁ]\n‘; ‘l‘:[UOSl—iTllcPiTﬁTYA Civil Khageswar Raj 12.08.2025 10002025 Unsuccessful
W P (0113247 /5010 STATE OF ONISHA 109
DUTI NAIK Hon’ble MR. JUSTICE S.K.SAHOO ,
336 W.P.(C)-20904/2024 Versus Hon’ble MR. JUSTICE Land Acqusition Reena Nayak 12.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA CHITTARAN.JAN DASH
/S RAMS ASSORTED COLD STORAGE, BBSR Hon'ble MR. JUSTICE
337 W.P.(C)-10916/2023 COMPETENT AUTH O‘R/:,l'_f{“:ND LAO, SPL. LAND K.R.MOHAPATRA, Hon’ble MISS Land Acqusition Reena Nayak 12.08.2025 26.09.2025 Unsuccessful
ACOUIISITION CRII_RRSR JUSTICE SAVITRI RATHO
AJAY KU MOHAPATRA
338 W.P.(C)-14135/2013 Versus Hon'ble MR. JUSTICE V. NARASINGH Commercial Janmejaya Dash 11.08.2025 10.09.2025 Unsuccessful
AGM (HRD) ORISSA POWER T.C. LTD,
MEHBOOBUN NAHAR MILKY Hon’ble MR. JUSTICE MANASH
339 MATA-249/2024 Versus RANJAN PATHAK, Hon'ble MR. Matrimonial Disputes Janmejaya Dash 08.08.2025 12.09.2025 Unsuccessful
AMARJEET NAYAK .JUSTICE M.S.SAHOO
M/S TRILOK INDUSTRIES, SUNDARGARH
340 W.P.(C)-21422/2025 Versus Hon'ble MR. JUSTICE B. P. ROUTRAY Civil Subash Ch. Pradhan 12.08.2025
PARITRA DAS
ASKARA GOCHHAAYAT
341 W.P.(C)-5192/2015 Versus Hon'ble MR. JUSTICE V. NARASINGH Civil Subash Ch. Pradhan 12.08.2025 09.09.2025 Unsuccessful
ORISSA POWER T ON CORPORATION 17, 109
GIRISH CHANDRA NAYAK Hon’ble MR. JUSTICE
342 W.P.(C)-36396/2020 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Subash Ch. Pradhan 12.08.2025 10.00.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO _
W.P.(C)-29765/2023 ANADI SHANKAR PATEL Hon’ble MR. JUSTICE
343 & Versus K.R.MOHAPATRA, Hon'ble MISS Civil Janmejaya Dash 08.08.2025 23.09.2025 Unsuccessful
W.P.(C)-34615/2025 MAHANADI COALFIELDS LTD .TUSTICE. SAVITRT RATHO
SITARAM DAKUA
344 W.P.(C)-17114/2019 Versus Hon'ble MR. JUSTICE B. P. ROUTRAY Service Prashanta Ku. Dash 11.08.2025 22.08.2025 Unsuccessful
STATE OF ONISHA
RADHAMANI KARTIK
345 W.P.(C)-10460/2020 Versus Hon'ble MR. JUSTICE B. P. ROUTRAY Civil Prashanta Ku. Das 11.08.2025 26.09.2025 Unsuccessful
STATE OF ODISHA
CHANDRAMANI KHAMART
346 W.P.(C)-14734/2020 Hon'ble MR. JUSTICE B. P. ROUTRAY Civil Prashanta Ku. Das 11.08.2025 19.09.2025 Unsuccessful
STATE OF ODISHA
JAGABANDHU PANDA Hon’ble MR. JUSTICE
347 W.P.(C)-19208/2018 Versus K.R.MOHAPATRA , Hon’ble MISS Civil Prashanta Ku. Das 11.08.2025 10.10.2025 Unsuccessful
STATE OF ODISHA .TUSTICE. SAVITRT RATHO
KAILASH CHANDRA JENA
348 W.P.(C)-21767/2017 Versus Hon’ble MR. JUSTICE B.P. ROUTRAY Service Prashanta Ku. Das 11.08.2025 26.09.2025 Unsuccessful
STATE OF ODISHA AND OTHERS
RAJA RAO
349 ABLAPL-6456/2025 Versus Hon'ble MR. JUSTICE V. NARASINGH Criminal Tapaswini Sinha 11.08.2025 10.09.2025 Unsuccessful
STATE OF ODISHA 00
BASUDEV PARIDA
350 W.P.(C)-23164/2019 Versus Hon'ble DR. JUSTICE B.R.SARANGI Service Prashanta Ku. Dash 11.08.2025 19.09.2025 Unsuccessful
STATE OF ODISHA
SOURAVAMAY DAS
351 W.P.(C)-6006/2018 Versus Hon'ble MR. JUSTICE B. P. ROUTRAY Service Ashis Ku. Mishra 11.08.2025 10.10.2025 Unsuccessful
STATE OF ORISSA
5952/2025,
6140/2025 successful
on
202 CHANDAN GIRI 25.08.2025
352 /2025, Versus Hon'ble MR. JUSTICE V. NARASINGH Matrimonial Disputes Rita Devi 13.08.2025 Successful
6140/2025,
S052/2025 STATE OF ODISHA
6181/2025,
5953/2025
Unsuccessful,
MEHBOOBUN NAHAR MILKY Hon'ble MR. JUSTICE MANASH
353 MATA-249/2024 Versus RANJAN PATHAK, Hon'ble MR. Matrimonial Disputes Tapaswini Sinha 13.08.2025 12.00.2025 Unsuccessful
AMARJEET NAYAK JUSTICE M. HOO
CHANDAN GIRI
354 ABLAPL-6687/2025 Versus Hon’ble MR. JUSTICE V. NARASINGH Matrimonial Disputes Ramakanta Panda 13.08.2025 10.10.2025 Unsuccessful
STATE OF ONISHA
RABI NARAYANA MAHAKUD
355 W.P.(C)-38086/2020 Versus Hon'ble MR. JUSTICE R.K.PATTANAIK Civil Janmejaya Dash 11.08.2025 18.08.2005 Unsuccessful
THE ORISSA STATE ROAD TRANSPORT CORPORATION BBSR 08
ANNAPURNA MOHANTY
356 W.P.(C)-16043/2022 Versus Hon’ble MR. JUSTICE B. P. ROUTRAY Civil Ashis Ku. Mishra 11.08.2025 10.12.2025 Unsuccessful
STATE OF ODISHA
NAMITA RAO
357 ABLAPL-5549/2025 Versus Hon'ble MR. JUSTICE V. NARASINGH Civil Prashanta Kumar Dash 11.08.2025 10.09.2025 Unsuccessful
STATE OF ODISHA
GOBINDA CHANDRA SETHI
358 CRLREV-67/2025 Versus Hon’ble MR. JUSTICE R.K.PATTANAIK Matrimonial Disputes Prashanta Kumar Dash 11.08.2025 16.10.2025 Unsuccessful
KULAMANI SHA
KARUNAKAR GARNAYAK Hon’ble MR. JUSTICE
359 W.P.(C)-18561/2017 Versus K.R.MOHAPATRA , Hon’ble MISS Civil Prashanta Kumar Dash 11.08.2025 25.10.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
SAROJINI SAMANTRAY Hon’ble MR. JUSTICE
360 W.P.(C)-1032/2018 K.R.MOHAPATRA , Hon'ble MISS Civil Tapaswini Sinha 11.08.2025 03.09.2025 Unsuccessful
STATE OF ORISSA .JUSTICE SAVITRI RATHO -
RAKESH ROUT
361 CRLMC-1231/2025 Versus Hon ;ﬁm ‘&%i‘lgi_rﬁw“\ 2 Subash Ch. Pradhan 11.08.2025 17.00.2025 Unsuccessful
STATE OF ODISHA
DEVENDRA KUMAR JAIN
362 CRLREV-126/2015 Hon’ble MR. JUSTICE R.K.PATTANAIK Matrimonial Disputes Subash Ch. Pradhan 13.08.2025 23.10.2025 suceessful
M/S THAKIIR PRASAD SAQ AND SONS
SUSAMA BEWA
363 W.P.(C)-16038/2022 Versus Hon'ble MR. JUSTICE B. P. ROUTRAY Service Ashis Kumar Mishra 11.08.2025 10.12.2025 Unsuccessful
STATE OF ODISHA
KHIRAMANI BEHERA Hon’ble MR. JUSTICE
364 W.P.(C)-35581/2023 ersus K.R.MOHAPATRA, Hon'ble MISS Civil Sujata Rout 11.08.2025 07.11.2025 Unsuccessful
UNION OF INDIA .JUSTICE SAVITRI RATHO
UMA SHANKAR MISHRA Hon’ble MR. JUSTICE
365 W.P.(C)-26006/2022 Versus K.R.MOHAPATRA, Hon'ble MISS Civil Rehena Khatun 13.08.2025 03.09.2025 Successful
STATE OF ODISHA JUSTICE SAVITRI RATHO O
BAIJAYANTI SAHOO Hon’ble MR. JUSTICE
366 W.P.(C)-34945/2022 ersus K.R.MOHAPATRA, Hon'ble MISS Land Acquisition Rehena Khatun 13.08.2025 13.11.2025 Unsuccessful
UNION OF INDIA .JUSTICE SAVITRI RATHO
PADMACHARAN SAHU Hon’ble MR. JUSTICE
367 W.P.(C)-9728/2023 Versus K.R.MOHAPATRA, Hon'ble MISS Civil Rehena Khatun 13.08.2025 19.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
SAHADEB SAHOO Hon’ble MR. JUSTICE
368 W.P.(C)-78/2025 Versus K.R.MOHAPATRA, Hon'ble MISS Civil Subash Ch. Pradhan 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA .TUSTICE SAVITRT RATHO




FULNA SAHOO Hon’ble MR. JUSTICE
369 | W.P.(0)-29281/2024 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Subash Ch. Pradhan 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA .JUSTICE SAVITRI RATHO
PINKI SAH Honble MR. JUSTICE
370 W.P.(C)-31252/2024 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Subash Ch. Pradhan 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
SWETA @ SITADEVI MAJHI Hon’ble MR. JUSTICE MANASH
371 MATA-140/2025 RANJAN PATHAK, Hon’ble MR. Matrimonial Disputes Subash Ch. Pradhan 14.08.2025 12.11.2025 Unsuccessful
UGRASEN NAYAK @ MANTU JUSTICE M.S.SAHOO
SWETA @ SITADEVI MAJHI Hon'ble MR. JUSTICE MANASH
372 MATA-139/2025 Versus RANJAN PATHAK, Hon’ble MR. Matrimonial Disputes Subash Ch. Pradhan 14.08.2025 12.11.2025 Unsuccessful
UGRASEN NAYAK @ MANTU JUSTICE M.S.SAHOO
KARAM SAHOO Hon’ble MR. JUSTICE
373 | W.P.(0)-28728/2024 K.R.MOHAPATRA, Hon’ble MISS Civil Prashant Ku. Dash 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
KRUSHNA SAHOO Hon'ble MR. JUSTICE
374 W.P.(C)-32895/2025 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Prashant Ku. Dash 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
SURENDRA SAHOO Hon’ble MR. JUSTICE
375 | W.P.(C)-28668/2024 K.R.MOHAPATRA, Hon’ble MISS Civil Prashant Ku. Dash 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
DURYODHAN KALO Hon'ble MR. JUSTICE
376 W.P.(C)-28972/2024 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Prashant Ku. Dash 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
RAJASHREE MISHRA Hon’ble MR. JUSTICE MANASH
377 MATA-446/2023 RANJAN PATHAK, Hon’ble MR. Matrimonial Disputes Reena Nayak 14.08.2025 12.11.2025 Unsuccessful
DEBABRATA ACHARYA JUSTICE M.S.SAHOO
TORA PATEL Hon'ble MR. JUSTICE
378 ‘W.P.(C)-7058/2025 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Khageswar Raj 14.08.2025 15.09.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO —
‘GENERAL MANAGER, IB VALLEY AREA, MCL, JHARSHUGUDA Hon’ble MR. JUSTICE
379 W.P.(C)-7146/2025 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Khageswar Raj 14.08.2025 15.09.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO o
ASTAMI PATRA Hon'ble MR. JUSTICE
380 W.P.(C)-32011/2024 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Khageswar Raj 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
BIJAY KUJUR Hon’ble MR. JUSTICE
381 | W.P.(C)- 28839/2024 Versus K.R.MOHAPATRA, Hon’ble MISS Civil Khageswar Raj 14.08.2025 26.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
DIVVALA POLAYYA Hon'ble MR. JUSTICE S.K.SAHOO,
382 | W.P.(0)-24049/2023 Versus Hon’ble MR. JUSTICE SIBO SANKAR Service Janmesaya Dash 14.08.2025 15.00.2095 Unsuccessful
UNION OF INDIA MISHRA i
BANK OF BARODA, BBSR Hon'ble MR. JUSTICE S.K.SAHOO,
383 W.P.(C)- 29272/2024 Versus Hon’ble MR. JUSTICE SIBO SANKAR Civil Janmejaya Dash 14.08.2025 10.10.2025 Unsuccessful
DEBT RECOVERY APPELLATE TRIBUNAL, KOLKATA B A
SHASHIKANTA KHANDEI HON'BLE MR. JUSTICE S.K.SAHOO,
384 W.P.(C)- 5593/2024 Versus Hon'ble MR. JUSTICE SIBO SANKAR Service Debasis Mitra 06.09.2025 23.00.2024 Unsuccessful
UNION OF INDIA MISHRA
ABHIRAM DHAL
385 RSA- 40/2004 Versus Hon'ble MR. JUSTICE ANANDA Civil Debasis Mitra 06.09.2025 15.10.2025 Unsuccessful
ARSIE A DHAL CHANDRA BEHERA
ANAMA CH. SAHU
Honble MR. JUSTICE ANANDA
386 RSA- 65/2004 Versus Civil Debasis Mitra 06.09.2025 Unsuccessful
NIRMAIL CH_PANDA CHANDRA BEHERA 16.09.2025
RUKMANI NAYAK
387 W.P.(C)- 19732/2013 Versus Hon'ble MR. JUSTICE ANANDA Civil Debasis Mitra 06.09.2025 23.09.2025 Unsuccessful
PRADIP K11 NAVAK CHANDRA BEHERA
'SUBASH CH.BIHARI N
388 W.P.(C)- 20192/2013 Versus HONBLE MR. JUSTICE ANANDA Civil Debasis Mitra 06.09.2025 26.09.2025 Unsuccessful
KESHAR CH PAGATA CHANDRA BEHERA
HARENDRANATH PRATIHA
389 W.P.(C)- 33282/2011 Versus HONBLE MR. JUSTICE ANANDA Partition Debasis Mitra 06.09.2025 26.09.2025 Unsuccessful
DERENDRANATH PRATIH CHANDRA BEHERA
ALEKHA BEHERA o
390 W.P.(C)- 10057/2003 HONBLE MR. JUSTICE ANANDA Partition Ramakanta Panda 08.09.2025 24.09.2025 Unsuccessful
RLIAVA KUMAR CHANDRA BEHERA
ASHOK KU.PARIDA
HON'BLE MR. JUSTICE ANANDA
391 W.P.(C)- 19392/2011 Versus Civil Ramakanta Panda 08.09.2025 Unsuccessful
AT e R CHANDRA BEHERA 08.09.2025
NITYANANDA GHOSH g
392 W.P.(C)-23921/2011 Versus HONBLE MR. JUSTICE ANANDA Civil Ramakanta Panda 08.09.2025 24.09.2025 Unsuccessful
SIRISH 1 DATTA CHANDRA BEHERA
RADHANATH SETHY
303 | W.P.(0)- 16382/2012 Versus HONBzixfﬁ;X SB";:E:\’ANDA Civil Ramakanta Panda 08.00.2025 24.00.2025 Unsuccessful
ROMIT KUMAR MALLICK
BILASH CHAMPATI e
HONBLE MR. JUSTICE ANANDA
394 ‘W.P.(C)- 2070/2013 H\::'s:i;” CHANDRA BEHERA Civil Ramakanta Panda 08.09.2025 08.09.2025 Unsuccessful
‘SANJUKTA MALLICK
305 RSA- 99/2024 Versus HONBLE MR. :alfssgg SASHIKANTA Civil Bijaya Kumar Nayak-3 08.00.2025 20.00.2025 Unsuccessful
RANJEET KUMAR REHERA
SUMIT MOHANTY HONBLE MR. JUSTICE S.K.SAHOO,
306 | W.P.(0)-22488/2024 Versus Hon’ble MR. JUSTICE SIBO SANKAR civil Bijaya Kumar Nayak-3 09.09.2025 10.10.2025 Unsuccessful
PUNJAB NATIONAL BANK,BHUBANESWAR MISHRA
BLJAYA KUMAR ROUT HON'BLE MR. JUSTICE S.K.SAHOO,
397 W.P.(C)- 19824/2017 Versus Hon’ble MR. JUSTICE SIBO SANKAR Civil Bijaya Kumar Nayak-3 09.09.2025 25.10.2025 Unsuccessful
STATE OF ORISSA MISHRA.
NANDA KISHORE SWAIN
398 W.P.(C)- 13211/2010 Versus HONBLE MR. JUSTICE V. Civil Bijaya Kumar Nayak-3 09.09.2025 15.11.2025 Unsuccessful
o NARASINGH
NALINI SAMAL
309 | W.P.(0)- 30052/2024 Versus Sg 'E%LSETEE S";gg';i']i S’K‘m:f[g;\ Civil Bijaya Kumar Nayak-3 09.09.2025 09.10.2025 Unsuccessful
‘THE EXECUTIVE ENGINEER ELECTRICAL (TPCODL) CUTTACK "
DILBAGH SINGH HON'BLE MR. JUSTICE S.K.SAHOO,
400 | W.P.()- 29638/2020 Versus Hon’ble MR. JUSTICE SIBO SANKAR civil Bijaya Kumar Nayak-3 09.09.2025 15.11.2025 Unsuccessful
UNION OF INDIA MISHRA
AVIMANYU SETHI
401 | WP.(0)- 35847/2022 Versus HON;;;';AN;";’ : ‘S"::X;iféy"“ WA Civil Sanjukata Bala Das 10.09.2025 10.10.2025 Unsuccessful
STATE OF ODISHA
THE S.D.O ELECT. NO 1, ELECTRICAL SUB DIVISION, HON’BLE MR. JUSTICE S.K.SAHOO,
202 W.P.(C)- 41077/2023 TPWOD\:‘;ESS"ANG‘R Hon’ble MR. JUSTICE SIBO SANKAR Compensation Sanjukata Bala Das 10.09.2025 13.10.2025 Unsuccessful
SANTOSH KITMAR DASH MISHRA
MANJULATA SWAIN
403 CMP-1724/2015 Versus HONB’&';:{LW];;“:X ‘SBESE‘?IANDA Civil Sanjukata Bala Das 10.09.2025 10.10.2025 Unsuccessful
IVOTSNARANI NAYAK
GHASIRAM BEHERA ;
404 W.P.(C)- 3273/2011 Versus HONBLE MR. JUSTICE ANANDA Civil Sanjukata Bala Das 10.09.2025
TAHASIT.DAR KANTHA CHANDRA BEHERA
SANYASI SAHU
405 CMP-1621/2015 Versus HONB’&';:{LW];;“:X ‘SBESE‘?IANDA Civil Sanjukata Bala Das 10.09.2025 23.00.2025 Unsuccessful
SACHINDRA NATH SAHU
LALIT MOHAN PRADHAN ;
406 CMP-1695/2015 TSUS HONBLE MR. JUSTICE ANANDA Civil Sanjukata Bala Das 10.09.2025 23.10.2025 Unsuccessful
KANDARPA SAHIIGPRADHAN CHANDRA BEHERA
ICHA PRADHAN
407 RSA- 56/2004 Versus HONB’&';:{LW];;“:X ‘SBESE‘?IANDA Civil Rehena Khatun 10.09.2025 17.10.2025 Unsuccessful
HEMA PRADHAN
DEEPAK KUMAR BHADRA —
408 CRLMC-2497/2025 e i it L ¢ C"m'“:lbl Rehena Khatun 10.09.2025 11.11.2025 Unsuccessful
NATMISHA RHADRAGMOHAPATRA KUMAR MOHAPATRA ompoundable
PRIYAMBADA SAHOO
409 | W.P.(0)-10858/2011 Versus HONB’&';:{LW];;“:X ‘SBESE‘?IANDA Civil Rehena Khatun 10.09.2025
CANARA RANK
STATE OF ORISSA ;
410 W.P.(C)-19335/2011 Versus HONBLE MR. JUSTICE ANANDA Civil Rehena Khatun 10.09.2025 22.10.2025 Unsuccessful
KALINGA .TUITE PRODUCT CHANDRA BEHERA
BALARAM POLAI HON'BLE MR. JUSTICE ANANDA
411 W.P.(C)-6211/2012 VersusJYOTSHNA RANI SWAIN CHANDRA BEHERA Civil Rehena Khatun 10.09.2025 25.09.2025 Unsuccessful
MINARVA DAS
412 CMP-410/2025 Versus HON’BLE‘:’([)%;RLLSYTICE B.P. Civil Bijaya Kumar Nayak-3 18.08.2025 15.11.2025 Unsuccessful
SOURAV DAS
MONALISA MOHANTY HONBLE MR. JUSTICE MANASH
413 MATA-93/2024 RANJAN PATHAK & HONBLE MR. Matrimonial Rita Devi 18.08.2025 15.11.2025 Unsuccessful
RAJNIKANTA BEHERA JUSTICE M.S. SAHOO
NARAYAN PARIDA
414 RSA-72/2004 HONBLE MR. JUSTICE ANANDA civil Rehena Khatun 10.09.2025 15.10.2025 successful

Versus
CHHARI PARIDA

CHANDRA BEHERA




KHEDUSAGAR SA HONBLE MR. JUSTICE KR.
415 W.P.(C)-20780/2019 MOHAPATRA & HON'BLE MISS Land Acqusition Sadaya Laxmi Patra 18.08.2025 24.09.2025 Unsuccessful
MAHANADI COALFIELDS LIMITED .IUSTICE SAVITRI RATHO
DEBASIS ACHARYA
416 ABLAPL- 5731/2025 Versus HON'BLE MRS' J%STICE V. . C"m‘“;lbl Khageswar Raj 10.09.2025 11.09.2025 Unsuccessful
STATE OF ODISHA NARASINGH ‘ompoundable
NIRMAL KUMAR JESTI
HONBLE MR. JUSTICE
417 CRLMP-1498/2024 Manasi Das 18.08.2025 Unsuccessful
SULIATA ST CHITTARANJAN DASH 04.09.2025
BHASKARA BEHERA
418 CMP-354/2023 Versus HONBLE MR. JUSSTICE SASHIKANTA Civil Subash Chandra Pradhan 18.08.2025 23.09.2025 Unsuccessful
KARTIK REHERA MISHRA
SADANANDA SAHU
419 W.P.(C)-1011/2017 Versus HONBLE MR. JUSTICE ANANDA Civil Ashis Kumar Mishra 10.09.2025 24.10.2025 Unsuccessful
STATE o ORISSA CHANDRA BEHERA
CHANDRA SEKHAR ROUTRAY
420 CMP-1635/2015 Versus HONBLE MR. JUSTICE ANANDA Civil Ashis Kumar Mishra 10.09.2025 24.09.2025 Unsuccessful
HAREKRIISHNA PADHEE CHANDRA BEHERA
SRIDHAR MOHANTY
421 CMP-1694/2015 Versus HONBLE MR. JUSTICE ANANDA Civil Ashis Kumar Mishra 11.09.2025 10.10.2025 Unsuccessful
CHANDANI OHANTY CHANDRA BEHERA
BHARATI PATRO
422 CMP-1631/2015 Versus HONB(L:E MR. JUSTICE ANANDA Civil Ashis Kumar Mishra 11.09.2025 10.10.2025 Unsuccessful
PURNA CHANDRA MA.THT HANDRA BEHERA
SIBARAM PATRO HONBLE MR. JUSTICE $.K.SAHOO,
423 W.P.(C)-12120/2025 Versus Hon’ble MR. JUSTICE SIBO SANKAR Civil Ashis Kumar Mishra 11.09.2025
THE CO-OPERATIVE URBAN BANK LTD.,PARALAKHEMUNDI MISHRA
SK.SULEMAN
HONBLE MR. JUSTICE ANANDA
424 RSA-39/2004 Ve Civil Ashis Kumar Mish 12.09.2025 24.09.2025 U ful
/ Versus CHANDRA BEHERA v shis Kumar Mishra nsuccessful
BASANTI TRIPATHY
425 RSA-1/2004 Versus HONBLE MR. JUSTICE ANANDA Civil Ashis Kumar Mishra 12.09.2025 22.10.2025 Unsuccessful
NARENDRA N TRIPATHY. CHANDRA BEHERA
'SATCHIDANANDA MISHRA HONBLE MR. JUSTICE S.K.SAHOO,
426 W.P.(C)-18480/2024 Versus Hon’ble MR. JUSTICE SIBO SANKAR Civil Ashis Kumar Mishra 12.09.2025 24.09.2025 Unsuccessful
UNION OF INDIA MISHRA
JUDHISTIR SUNA
427 W.P.(C)-18407/2017 Versus HON'BLE MR. JUSTICE SANJAY Service Pranab Ranjan Chhatoi 18.08.2025 10.10.2025 Unsuccessful
GENERAI MANAGER 11CO RANK. KUMAR MISHRA
SOUMENDRA KUMAR NAYAK
428 CRLREV-96/2018 Versus HONBLE Mfr' JUSTICE R K. . C"""“;lbl Jayanti Nayak 19.08.2025 25.08.2025 Unsuccessful
GREETAN.JALI ROUT@NAYAK. PATTANAIK ompoundable -
SASANKA KUMAR DIXIT @ RINKU HONBLE MR. JUSTICE MANASH
429 MATA-97/2023 Versus RANJAN PATHAK & HONBLE MR. Matrimonial Rita Devi 19.08.2025 17.09.2025 Unsuccessful
SUBHASHREE PRIYADARSHINI PRUSTY JUSTICE M.S. SAHOO
ASHISH KUMAR PATRA
430 ABLAPL-8921/2025 Versus HONBLE MR. JUSTICE V. CRIMINAL COMPOUNDABLE. Prashanta Kumar Das 19.08.2025 06.09.2025 Successful
STATE OF ODISHA NARASINGH
TATHAGATA MOHANTY
431 ABLAPL-8851/2025 Versus HON'BLE MR. JUSTICE V. Civil Tapaswini Sinha 19.08.2025 28.11.2025 Unsuccessful
STATE OF ONISHA NARASINGH
PRADIPTA KUMAR RATHA HONBLE MR. JUSTICE MANASH
432 MATA-371/2023 RANJAN PATHAK & HONBLE MR. Matrimonial Disputes Sanjukta Bala Das 19.08.2025 19.09.2025 Unsuccessful
MITANJALI RATHA JUSTICE M.S. SAHOO -
PRADIPTA KUMAR RATHA HONBLE MR. JUSTICE MANASH
433 MATA-376/2023 Versus RANJAN PATHAK & HON'BLE Matrimonial Sanjukta Bala Das 19.08.2025 Unsuccessful
19.09.2025
MITANJALI RATHA MR.IUSTICE M.S. SAHOO
AMITAV PANDA e
434 CRLREV-64/2016 Versus HON'BLE MR, JUSTICE Criminal compoundable Debasis Mitra 19.08.2025 24.09.2025 Successful
JJASHARIDVA DASH R.K PATTANAIK
PRIYANKA MOHANTY
435 W.P.(C)-5226/2019 Versus HON'BLE MR. JUSTICE SANJAY OTHERS Ashis Kumar Mishra 19.08.2025 10.10.2025 Unsuccessful
SRIKANTA KITMAR MOHANTY. KUMAR MISHRA
UNION OF INDIA and ANOTHER HONBLE MR. JUSTICE S.K.SAHOO,
436 W.A.-600/2019 Versus Hon'ble MR. JUSTICE SIBO SANKAR Service Asish Kumar Mishra 09.09.2025 23.00.2025 Unsuccessful
RAMA CHANDRA MOHAPATRA MISHRA
PRAHALLAD UPADHAYA
437 RSA- 540/2005 Versus HON'BLE MR. JUSTICE SASHIKANTA Civil Manoj Kumar Mohanty-2 09.09.2025 14.10.2025 Unsuccessful
RRA.TENDRA KIT ITPADHAY. MISHRA
RAJALAKMEE PRADHAN
HONBLE MR. JUSTICE ANAND
438 W.P.(C)-91/2021 Versus Civil Manoj Kumar Mohanty-2 09.09.2025 Unsuccessful
TAHASIT.DAR NIAT. CHANDRA BEHERA 19.09.2025
M/S SHREE BHARAT MOTORS LIMITED, BBSR HONBLE MR. JUSTICE S.K.SAHOO.
Versus | . ! .
439 W.P.(C)-11979/2025 THE CHIEF EXECUTIVE OFFICER (CEO) ICICI BANK Hon’ble MR. JUSTICE SIBO SANKAR Other Civil Manoj Kumar Mohanty 09.09.2025 22.10.2025 Unsuccessful
LIMITED _MIUIMRBAT MISHRA
BALARAM CHOUDHURY r
440 W.P.(C)-9596/2014 Versus HONBLE MR. JUSTICE 8 K. Other Civil Manoj Kumar Mohanty 09.09.2025 24.09.2025 Unsuccessful
SRI MUUMRAI and ORS PANIGRAHI
PARIMITA MOHANTY
441 W.P.(C)-19209/2018 Versus HONBLiKSA;[ﬁ.‘;:EASANHAY MATRIMONIAL DISPUTES Reena Nayak 19.08.2025 15.09.2025 Unsuccessful
SAMBIT NAYAK -
BASUDEV SAHOO g
442 W.P.(C)-22448/2019 HONBLE MR. JUSTICE SANHAY Service Sujata Rout 20.08.2025 17.09.2025 Unsuccessful
ODISHA GRAMYA RANK KUMAR MISHRA
KANAKALATA LENKA @ ROUT
443 W.P.(C)-21254/2019 Versus HONBLﬁyﬁA;ﬁggiASANHM Service Subash Ch. Pradhan 20.08.2025 15.10.2025 successful
ODISHA AGRO INDUSTRIES CORPORATION LIMITED.
‘GOPAKRUSHNA PATTNAIK
HONBLE MR. JUSTICE V.
444 W.P.(C)-4555/2012 . V‘c;snus ’ NARASINGH Service Sujata Rout 20.08.2025 18.11.2025 Unsuccessful
DIBYAJYOTI SAHOO @ JITU
@ HON'BLE MR. JUSTICE ADITYA Criminal
445 CRLMC-1998/2025 ol KUMAR MOHAPATA Compoundable Pradeep Kumar Rout 11.09.2025 23.09.2025 Unsuccessful
SASMITA PADHY@SASMITA
446 ‘W.P.(C)-5005/2018 Versus HON'BLE MR. JUSTICE ANAND Civil Sujata Rout 11.09.2025 26.09.2025 Unsuccessful
STATE O ORISSA CHANDRA BEHERA
LAXMIDHAR JENA
447 W.P.(C)-27356/2017 Versus HON’BC"S m‘;k‘iusgfsk:mND Civil Sujata Rout 11.09.2025 23.09.2025 Unsuccessful
STATE OF ORISSA
JYOTI SANKAR BALIARSINGH HONBLE MR. JUSTICE S.K.SAHOO,
448 W.P.(C)-26004/2022 Versus Hon'ble MR. JUSTICE SIBO SANKAR Service Sujata Rout 11.09.2025 11.00.2025 Unsuccessful
UNION OF INDIA MISHRA —
FIRQ) AHMED HON'BLE MR. JUSTICE S.K.SAHOO,
ersus y
449 W.P.(C)-21470/2025 THE BRANCH MANAGER, STATE BANK OF INDIA, Jopa | Hon'ble MR JUSTICE SIBO SANKAR Civil Subhashree Mohanty 11.09.2025 17.10.2025 Unsuccessful
'H_KEON.THAR MISHRA
SHAKTI SHANKAR BAKSI @ BOXI
450 CRLMC-949/2024 Versus HON'BLE MR. JUSTICE ADITYA Criminal Subhashree Mohanty 11.09.2025 10.11.2025 Unsuccessful
STATE OF ODISHA KUMAR MOHAPATA
M/S.GOURI COTTAGE PVT.LTD.
451 RSA-98/2015 Versus HONBLE MR. “Jﬁ"l’ss;ff SASHIKANTA aviL Subhashree Mohanty 11.09.2025 28.11.2025 Unsuccessful
CHIRF EXECUTIVE. TPCODL.
SUDHAKAR NAIK "
452 ‘W.P.(C)-2584/2016 HONBLE MR. JUSTICE $.K. CIVIL Sujata Rout 01.09.2025 07.11.2025 Unsuccessful
STATE OF ODISHA PANIGRAHI
UTTAM KUMAR NAYAK
453 W.P.(C)-917/2017 Versus HONBLﬁm' “; 'ﬁ;ﬁfﬁhmw o o“:fg:‘,m;‘k‘am Subhashree Mohanty 10.09.2025 10.09.2025 Unsuccessful
RISWARIMRITA NAYAK. A
MANJULATA BEHERA
HONBLE MR. JUSTICE V. CRIMINAL
454 ABLAPL-6867 /2024 Versus Subhashree Mohanty 25.08.2025 Unsuccessful
STATE OF ODISHA NARASINGH COMPOUNDABLE 11.09.2025
PARADIP PORT AUTHORITY, JAGATSINGHPUR
455 W.P.(C)-17261/2025 Versus HON’%& A’g‘;k‘iUBsg‘IfERZNAND Civil Subash Ch. Pradhan 15.09.2025
STATE OF ODISHA
KISHORANANDA PATTNAIK
456 W.P.(C)-7951/2013 HON'BLE MR. JUSTICE SANJAY Matrimonial disputes Subash Ch. Pradhan 29.08.2025
TEENA DASH @ 1. PATTNAIK. KUMAR MISHRA
PINAKI NANDA
457 CRLMC-1857/2025 Versus HONB&'&\K‘;’ &%izgﬁ_rfmh Criminal compoundable Subash Ch. Pradhan 15.09.2025 14.11.2025 successful
RRUNDABAN DALAT
PANA DAS RAJ,
458 W.P.(C)-19671/2008 \Q/i;s’;\; HONP’]';'A@A“’]‘V‘;A“';’:’:;?’?’I'B]}IY A Criminal compoundable Pradeep Kumar Rout 23.08.2025 17.10.2025 successful
PRAVAT KU.PARIDA
459 W.P.(C)-23871/2012 Versus HON;%\P;A'T\"?\" : g]f_‘rrﬁifl;‘;“‘“’ A Criminal compoundable Pradeep Kumar Rout 23.08.2025 10.10.2025 Unsuccessful
SULATA SENAPATI RAJ,
460 W.P.(C)-14644 /2017 {‘F;,’r;::” HONP?;‘;[:?VR]V;;]::/‘\ii:};Y A Criminal compoundable Prashanta Kumar Das 23.08.2025 23.10.2025 Unsuccessful
BHARAT KU.BARIK
461 W.P.(C)-4130/2018 HONBLE MR. JUSTICE BIRAJA Criminal compoundable Prashanta Kumar Das. 23.08.2025 17.10.2025 Unsuccessful

Versus
STATE OF ORISSA

PRASANNA SATAPATHY




RABINDRA BHANJA

HONBLE MR. JUSTICE DIXIT KS &

462 MATA-16/2021 Matrimonial Jayanti Naik 25.08.2025 15.10.2025 successful
PARSURAM PRADHAN HONBLE MR. JUSTICE M.S. SAHOO
MANOJ DAS
HON'BLE MR. JUSTICE DIXIT KS &
463 MATA-71/2020 Versus Matrimonial Jayanti Naik 25.08.2025 Unsuccessful
SUJATA MOHANTY HON'BLE MR. JUSTICE M.S. SAHOO 18.09.2025
SATYA RANJAN SAHOO
464 TRPCRL-27/2025 rsus HONBLE MR. JUSTICE SANJAY Matrimonial Jayanti Naik 25.08.2025 08.09.2025 Successful
SUDHA SALONT SAHOO KUMAR MISHRA 00
SAMITA KUMARI MAHALA@NITA HONBLE MR. JUSTICE MANAS
465 MATA-34/2016 Versus RANJAN PATHAK & HONBLE MR. Matrimonial Jayanti Naik 25.08.2025 Unsuccessful
18.09.2025
DEEPAK JUSTICE M.S. SAHOO
M.D.,ODISHA STATE COOPERATIVE BANK LTD,
466 W.P.(C)-10606/2019 Versus HONBLE MR. JUSTICE SANJAY Service Arnapurna Sahoo 20.08.2025 18.09.2025 Unsuccessful
MANAGORINDA RARTK KUMAR MISHRA 00
GANAPATI SUNANI
467 CRLREV-828/2019 Versus HONBLE M"l]}f JUSTICE R K. Criminal Compoundable Arnapurna Sahoo 20.08.2025 14.10.2025 Unsuccessful
LTAVANTA KUMAR BISWAL PATTANAIK
MURALI SAHOO
468 W.P.(C)-6175/2025 Versus HONBLE MR. JUSTICE S.K. Commercial Sujata Rout 20.08.2025 10.09.2025 Unsuccessful
ODISHA GRAMYA RANK PANIGRAHI 00
BISWAJIT LENKA
HON'BLE MR. JUSTICE DIXIT KS &
469 MATA-18/2021 Versus Matrimonial Rita Devi 20.08.2025 Unsuccessful
SUCHITRA KUNAR HONBLE MR. JUSTICE M.S. SAHOO 18.09.2025
SUDARSAN JENA
470 ABLAPL-9223/2025 Versus HONBLE MR. JUSTICE V. Criminal compoundable Subash Ch. Pradhan 20.08.2025 28.11.2025 Successful
STATE OF ODISHA NARASINGH
JOGENDRA DAS RAJ
471 W.P.(C)-24495/2020 Versus HONBLE MR. JUS,}:ICE,F IRAJA COMPENSATION MATTER Sanjukta Bala Das 30.08.2025 25.09.2025 Unsuccessful
STATE OF ODISHA PRASANNA SATAPATHY
KAPILASH DALABEHERA RAJ,
472 W.P.(C)-16765/2018 Versus HONBLE MR. JUSTICE BIRAJA Civil Sanjukta Bala Das 30.08.2025 15.11.2025 Unsuccessful
1INTON (OF INDTA PRASANNA SATAPATHY
MANOJ MAJHI
HONBLE MR. JUSTICE BIRAJA N .
473 W.P.(C)-1493/2021 o VuNSIS - PRASANNA SATAPATHY Service Sanjukta Bala Das 30.08.2025 23.09.2025 Unsuccessful
SUKANTI DHANDI RAJ,
474 W.P.(C)-1497/2021 Versus HONBLE MR. JUSTICE BIRAJA Service Diptirekha Nanda 0.08.20: 09.20: U
MCL SAMRAIPIR PRASANNA SATAPATHY
RAJIB LOCHAN NAYAK
HONBLE MR. JUSTICE BIRAJA
475 W.P.(C)-35627/2022 Versus Service Diptirekha Nanda 30.08.2025 Unsuccessful
STATE OF ODISHA PRASANNA SATAPATHY 19.09.2025
RUNA MAJHI RAJ,
476 W.P.(C)-32262/2020 Versus HONBLE MR. JUSTICE BIRAJA Compensation Matter Diptirekha Nanda 30.08.2025 10.09.2025 Successful
THE, STATE. OF ODISHA. PRASANNA SATAPATHY .09.!
KAMALA KUMAR MOHAPATRA
477 W.P.(C)-36241/2021 Versus HONBLE MR. JUSTICE DIXIT K.S. Civil Khageswar Raj 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION INDIA LT
BIJAY KUMAR BEHERA
478 W.P.(C)-36240/2021 Versus HONBLE MR. JUSTICE DIXIT K.S. Civil Khageswar Raj 21.08.2025 17.10.2025 Unsuccessful
POWER GRID CORPORATION INDIA 1T
ASISH KUMAR PAUL@PAL
479 CRLREV-113/2016 Versus HONBLE MR. JUSTICE RK. Criminal Compoundable Reena Nayak 19.08.2025 26.09.2025 Unsuccessful
SWARUP KUMAR MOHAPATRA PATTANAIK
SAROJINI SAHOO
480 W.P.(C)-21294/2012 Versus HONBLE MR. JUSTICE SANJAY MATRIMONIAL Rehena Khatun 21.08.2025 28.10.2025 Unsuccessful
SRIDHAR SAHOO KUMAR MISHRA
BABULA PATRA
481 W.P.(C)-16983/2023 HONBLE MR. JUSTICE SANJAY MATRIMONIAL Rehena Khatun 21.08.2025 13.10.2025 Unsuccessful
GOURI ) TABANYA PATRA KUMAR MISHRA
482 ABLAPL-6835/2025 Versus HONBLE MR, JUSTICE V. MATRIMONIAL Arnapurna Sahoo 20.08.2025 10.09.2025 Unsuccessful
STATE OF ODISHA NARASINGH 09
APAN KUMAR DEY
483 CRLREV-157/2023 Versus HONBLE MR. JUSTICE RK. Criminal Compoundable Sanjukta Bala Das 06.09.2025 00.09.2025 Successful
HARINARAVAN SAHUI PATTANAIK
NARAYAN PANDA
484 CRLREV-49/2014 Versus HONBLE MR. JUSTICE R K. Criminal Compoundable Manoj Kumar Mohanty 20.08.2025
GAVATRI PANDA PATTANAIK
PRASANTA KUMAR SAHOO HONBLE MR. JUSTICE S.K.SAHOO,
485 W.P.(C)-417/2025 Hon’ble MR. JUSTICE SIBO SANKAR Civil Sanjukta Bala Das 30.08.2025 12.11.2025 Unsuccessful
PUNJAB NATIONAL BANK,BHLU MISHRA
SUBASH CH.DASH HON'BLE MR. JUSTICE MANAS
486 MATA-154/2019 Versus RANJAN PATHAK & HONBLE MR. Matrimonial Somanath Satapathy 29.08.2025 26.09.2025 Unsuccessful
SABITRI DASH JUSTICE M.S_SAHOO
SASMITA SAHOO HONBLE MR. JUSTICE MANAS
487 MATA-12/2016 Versus RANJAN PATHAK & HON'BLE MR. Matrimonial Somanath Satapathy 02.09.2025 23.10.2025 Unsuccessful
RAJENDRANATH BEHERA JUSTICE M.S. SAHOO
NIHAR RANJAN DASH y
488 MATA-206/2023 Versus :0}5{;_[;:&4;. JUST-:I(;E“]; IXIT;(: & Matrimonial Somanath Satapathy 02.09.2025
MADHUSMITA DASH@TRIPATHY o - JUSTICE M.S. SAHOO
NIRANJAN SAMANTRAY
489 MATA-111/2022 :g]‘;_’f&?‘;&i_gﬁ Z(l;:: 083 Matrimonial Somanath Satapathy 02.09.2025 15.10.2025 Unsuccessful
RASMI SAMANTARAY . -5
SULEKHA NAIK HON'BLE MR. JUSTICE MANAS
490 MATA-133/2016 Versus RANJAN PATHAK & HONBLE MR. Matrimonial Somanath Satapathy 03.09.2025 09.10.2025 Unsuccessful
SUSILA NAIK JUSTICE M.S. SAHOO
SUDESNA PATRA HONBLE MR. JUSTICE MANAS
491 MATA-156/2019 Versus RANJAN PATHAK & HON'BLE MR. Matrimonial Somanath Satapathy 04.09.2025 21.11.2025 successful
HIMANSU BHUSAN RANASINGH JUSTICE M.S. SAHOO
PARADIP PORT AUTHORITY
492 W.P.(C)-18368/2025 Versus HON’BCL;: m‘;kiusgfsk:NAND CIVIL Sanjukta Bala Das 06.09.2025
STATE OF ODISHA
SAROJ KUMAR PATI
493 W.P.(C)-16118/2022 Versus HONBLE MR. JUSTICE SANJAY Matrimonial Jayanti Nayak 21.08.2025 18.00.2025 Unsuccessful
SONALITRIPATHY. KUMAR MISHRA
KUMARI NAYAK HON'BLE MR. JUSTICE MANAS
494 MATA-01/2021 Versus RANJAN PATHAK & HONBLE MR. Matrimonial Sanjukta Bala Das 08.09.2025 10.10.2025 Unsuccessful
INDRAMANI NAYAK JUSTICE M.S. SAHOO
LALI @ SISTER ROSY HONBLE MR. JUSTICE MANAS
495 MATA-101/2022 Versus RANJAN PATHAK & HON'BLE MR. Matrimonial Sanjukta Bala Das 09.09.2025 24.10.2025 Unsuccessful
SWAYAM PRAKASH NAYAK JUSTICE M.S. SAHOO
RAMESH CHANDRA MISHRA HON'BLE MR. JUSTICE MANAS
496 W.P.(C)-20282/2021 Versus RANJAN PATHAK & HONBLE MR. Civil Somanath Satapathy 22.08.2025 20.11.2025 Unsuccessful
STATE OF ODISHA JUSTICE M.S. SAHOO
DR.SANJAYA BHOI HONBLE MR. JUSTICE MANAS
497 MATA-310/2024 Versus RANJAN PATHAK & HON'BLE MR. Matrimonial Diptirekha Nanda 26.08.2025 25.10.2025 Unsuccessful
DR. JYOTIRMOYEE PRADHAN JUSTICE M.S_SAHOO
SANTOSHINI BISHOYT HON’BLE MR. JUSTICE MANAS
498 MATA-329/2024 Versus RANJAN PATHAK & HON'BLE Matrimonial Diptirekha Nanda 26.08.2025 10.10.2025 Unsuccessful
SURESH DALAL MR.1JUSTICE M.S. SAHOO
GOPINATH PRADHAN
499 CRLREV-150/2016 rsus HONBLE MR. JUSTICE R K. Patnaik 26.08.2025 24.09.2025 Unsuccessful
LIVOTSHNA PRADHANGRISWAT PATTANAIK
ASHITA DASH
500 W.P.(C)-10220/2024 Versus HONBL&W'QL&;S‘EASAWAY Matrimonial Sanjukta Bala Das 22.08.2025 28.10.2025 Unsuccessful
PRABHUDATTA PANDA Al
SANKARSAN PATRO
501 ABLAPL-7343/2025 Versus HONBLE MR. JUSTICE V. Patnaik 26.08.2025 17.10.2025 successful
STATE OF ODISHA NARASINGH
DILIP KUMAR SAHOO @ DILLIP KUMAR SAHOO
502 W.P.(C)-13483/2023 Versus HONBL&W'QL&;S‘EASAWAY Matrimonial Sunanda Biswal 22.08.2025 08.09.2025 Unsuccessful
ALAKA SAHOO @ TAXMIPRIVA SAHOO. Al i
DEBASIS ACHARYA
503 ABLAPL-5731/2025 Versus HONBLE MR. JUSTICE V. Criminal compoundable Khageswar Raj 22.08.2025 11.00.2025 Unsuccessful
STATE OF ODISHA NARASINGH ik
SANJEET MISHRA
504 W.P.(C)-16034/2017 Versus HON,%:I: mE&USgEER:NAND Civil Sadayalaxmi Patnaik 22.08.2025 27.10.2025 successful
STATE OF ORISSA
M/S TRINATH CONSTRUCTION AND ELECTRICALS
505 W.P.(C)-14968/2021 HON'BLE MR. JUSTICE DIXIT KS Commercial Sanjuktabala Das 21.08.2025 10.00.2025 Unsuccessful
POWER GRID CORPORATION OF INDIA 17D, bk
NARAYAN PANDA
506 CRLREV-49/2014 Versus HONBL%}{; A‘;’Lﬁ;ICE RK. Matrimonial Manoj Kumar Mohanty-2 20.08.2025 11.09.2025 Unsuccessful
GAVATRI PANDA i
JUDHISTIR SUNA
507 W.P.(C)-18407/2017 Versus HONBLE MR. JUSTICE SANJAY Bank Matter Pranab Ranjan Chhotai 30.09.2025 10.10.2025 Unsuccessful
GENERAL MANAGER 1100 BANK KUMAR MISHRA
KIRTI CHANDRA DASH
508 ADMLS-1/2025 Versus HONBLE MRS' J%STICE v CIvVIL Satyabrata Mohanty 23.08.2025 06.09.2025 Successful
COMPASS (OD12M21351_TAMIL NADU NARASINGH -




BAREN KUMAR MOHAPATRA

HONBLE MR. JUSTICE ADITYA

509 CRLMC-2147/2025 Cheque Bounce Prashanta Ku. Das 23.08.2025 27.09.2025 Successful
AT G s KUMAR MOHAPATRA
AMULYA HOTA
510 |  ABLAPL:8439/2025 Versus HONBLE MRS' J%STICE V- Criminal Compoundable Prashanta Ku. Das 03.09.2025 18.09.2025 Unsuccessful
STATE OF ODISHA NARASINGH
PRAMOD DAKUA
511 W.P.(C)-24783/2023 Versus HON'BLE MR. JUSTICE SANJAY Family Matter Janmejaya Dash 22/08/2025 23.00.2025 Unsuccessful
PINKI () MANASI RARIK @ DAKITA KUMAR MISHRA
RAMINDER SINGH VAHRA (@ RAMINDER SINGH
512 ABLAPL-7063/2025 Versus HONBLE MRS' J%STICE V- Criminal matter Janmejaya Dash 25.08.2025
STATE OF ODISHA NARASINGH
'ASISH KUMAR DUART
513 W.P.(C)-36259/2022 Versus HONBLE MR. JUSTICE SANJAY Family Matter Subash Ch. Pradhan 22.08.2025 23.09.2025 Unsuccessful
AN KUMAR MISHRA
LIPALIKA RATH
514 TRP(C)-138/2025 Versus HONBLE MR. JUSTICE SANJAY Family Matter Bibhudutta Barik 22.08.2025 28.10.2025 successful
S PRASAD DIXIT KUMAR MISHRA
MANAS KUMAR DANDAPAT @ MANAS DANDPAT
515 ABLAPL-3081/2025 Versus HONBLE MR, JUSTICE V. Criminal matter Prashanta Ku. Das 02.09.2025 24.10.2025 Unsuccessful
STATE OF ONDISHA NARASINGH
ASHIS KUMAR JENA
516 |  ABLAPL®6535/2025 Versus HONBLE MR. JUSTICE V. Criminal matter Prashanta Ku. Das 04.09.2025 12.09.2025 Successful
STATE OF ODISHA NARASINGH
BIRANCHI MAHARANA
517 ABLAPL-7419/2025 Versus HONBLE MR, JUSTICE V. Criminal matter Prashanta Kumar Das 02.09.2025 19.09.2025 Successful
STATE OF ODISHA NARASINGH S
DR.ANIL KUMAR SAHOO
518 CRLMC-3628/2024 Versus HONBLE MR. JUSTIC}?F ADITYA Criminal compoundable Manoj Kumar Mohanty-2 26.09.2025 10.10.2025 Unsuccessful
STATE o A KUMAR MOHAPATRA
SWATI PANDA @ SWATHI HONBLE MR. JUSTICE MANAS
519 MATA-247/2024 Versus RANJAN PATHAK & HONBLE MR. Family Matter Prashanta Kumar Das 11.09.2025 24.10.2025 Unsuceessful
RABINDRA PANDA JUSTICE M.S. SAHOO
THE MANAGING PARTNER M /S.P.A.TIME INDUSTRIES HONBLE MR. JUSTICE KR.
520 WP©-11772/2019 Versus MOHAPATRA & HON'BLE MS CIVIL Prashanta Kumar Das 02.09.2025 27.09.2025 Unsuccessful
THE PRESIDING OFFICER,LABOUR COURT JUSTICE SAVITRI RATHO
SHAIK BOKHARI HONBLE MR. JUSTICE S.K.SAHOO,
521 |  W.P.(0)}17673/2025 Versus Honble MR. JUSTICE SIBO SANKAR Commercial Prashanta Kumar Das 02.09.2025 01.11.2025 Successful
BRANCH MANAGER, ICICI, RAYAGAD. MISHR,
MARDARAJ PRADHAN HONBLE MR. JUSTICE K.R.
522 ‘W.P.(C)-4558/2021 Versus MOHAPATRA & HON'BLE MS Land Acquisition Matter Prashanta Kumar Das 12.08.2025 26.09.2025 Unsuccessful
STATE OF ODISHA JUSTICE SAVITRI RATHO
PRAMOD KUMAR NANDA HONBLE MR. JUSTICE S.K.SAHOO,
523 | W.P.(0)}22967/2025 Versus Honble MR. JUSTICE SIBO SANKAR Service Prashanta Kumar Das 22.00.2025 17.10.2025 Unsuceessful
UNION OF INDIA MISHRA
AJAYA AKU.SAMAL
524 | WP(0)-21918/2012 Versus HONBLE MR. JUSTICE S.K. MISHRA 0lof Manoj Kumar Mohanty-2 26.08.2025 20.10.2025 Unsuccessful
MD NESCO
ASHIS KUMAR JENA
525 ABLAPL-6535/2025 Versus HON'BLE MR. JUSTICE V. Matrimonial disputes Prashanta Kumar Das 04.09.2025 12.09.2025 successful
STATE OF ONDISHA NARASINGH
LIPALIKA RATH
526 TRP©-138/2025 HON'BLE MR. JUSTICE SANJAY Family Matter Bibhudutta Barik 22.08.2025 28.10.2025 successful
SIRA PRASAD DIXIT KUMAR MISHRA
AMAR MOHANTY
527 CRLREV-365/2014 Versus HON'BLE MR. JUSTICE R.K. Criminal Matter Bijay Kumar Nayak-3 26.08.2025 01.11.2025 Unsuccessful
TERZA RANI MISHRA PATTNAIK
DR. TARUN KATIYA
528 ABLAPL-3063/2025 Versus HON'BLE MR. JUSTICE V. Criminal matter Rehena Khatun 26.08.2025 12.09.2025 Unsuccessful
STATE OF ODISHA NARASINGH
SAMAR PRADHAN
529 RPFAM-281/2024 Versus HON'BLE MR. JUSTICE SANJAY Family Matter Rehena Khatun 26.08.2025
RINARANI RARAT. KUMAR MISHRA
‘SUPRIYA PRIYADARSHINI BEHERA
530 TRP©-152/2025 Versus HON'BLE MR. JUSTICE SANJAY Family Matter Jayanti Naik 12.09.2025
ARHISHEK CHHOTARAY. KUMAR MISHRA
TAPAS KUMAR MOHANTY
HONBLE MR. JUSTICE ADITYA
531 CRLMC-3063/2025 Versus Criminal Compoundable Ashish Kumar Mishra 12.09.2025 Unsuccessful
cae s A KUMAR MOHAPATRA 24.09.2025
PRADEEP KUMAR PATRA
532 CRLMC-1274/2025 Versus HON'BLE MR. JUSTICE ADITYA Criminal Compoundable Ashish Kumar Mishra 12.09.2025 25.09.2025 Unsuccessful
CTATE O OiSHA KUMAR MOHAPATRA
'RAVI BADRINARAYAN GOYAL
HONBLE MR. JUSTICE ADITYA
533 CRLMC-3061/2025 Versus Criminal Compoundable Ashish Kumar Mishra 12.09.2025 Unsuccessful
cae s A KUMAR MOHAPATRA 24.09.2025
PRAFULLA KU.JOSHIRA
534 W.P.(C)-8365/2012 Versus HONBLE MR. JUSTICE V. Service Ashish Kumar Mishra 10.09.2025 24.09.2025 Unsuccessful
PR NARASINGH
ANIMA MAHARAJ HONBLE MR. JUSTICE MANAS
535 MATA-52/2018 Versus RANJAN PATHAK & HON'BLE MR. Family Matter Sunanda Biswal 29.08.2025 24.10.2025 Unsuccessful
GOURANGA CHARAN MAHARAJ JUSTICE M.S. SAHOO
ARCHANA RAY
536 ABLAPL-10183/2024 HONBLE MR. JUSTICE V. Criminal Compoundable Prashanta Kumar Das 29.08.2025 10.10.2025 Unsuccessful
STATE OF ODISHA NARASINGH
RASMITA NAIK
537 TRP0-223/2025 Versus HONBLE MR. JUSTICE SANJAY Family Matter Namita Patnaik 29.08.2025 17.10.2025 Unsuccessful
M KUMAR MISHRA
ARCHANA RAY
538 ABLAPL-10183/2024 Versus HONBLE MR. JUSTICE V. Criminal Compoundable Namita Patnaik 29.08.2025 27.09.2025 Unsuccessful
STATE OF ODISHA NARASINGH
DIPTENDU KU.DAS HONBLE MR. JUSTICE MANAS
539 MATA-129/2016 Versus RANJAN PATHAK & HON'BLE MR. Family Matter Namita Patnaik 29.08.2025 26.11.2025 Unsuccessful
GANGAMANI DAS JUSTICE M.S. SAHOO
DR. VIVEK PURSOTTAM AGRAWAL
540 W.P.(C)-19175/2025 HONBLE MR. JUSTICE SANJAY Family Matter Sunanda Biswal 29.08.2025 29.11.2025 Unsuccessful
REGISTRAR _FAMILY COURT RARGARH. KUMAR MISHRA
‘TUSHAR KANTI BEHERA
HONBLE MR. JUSTICE SANJAY
541 W.P.(C)-5229/2020 Versus © o A;‘]‘IE S:RAS Vi Family Matter Rita Devi 21.08.2025 26.09.2025 Unsuccessful
SUKANTI REHERA
DEBABRATA BISWAS
542 W.P.(C)-13754/2015 Versus HONBLE MR. JUSTICE V. Service Subash Ch. Pradhan 02.09.2025 24.09.2025 successful
GENERAT. MANAGER MAHANADI COAT FIELDS I.TH NARASINGH
DR.BIJAYA KUMAR SAHU
HONBLE MR. JUSTICE SANJAY
543 | WP(0)-16035/2018 Versus © KUMA;‘]{ES:RAS Vi civil Janmejaya Dash 20.08.2025 03.00.2025 Unsuccessful
BERHAMPUR UNIVERSITY. BHAN.JA VIHAR. S
DASARATHI DAS e
544 W.P.(C)-34417 /2023 Versus HONBLE MR. K.R MOHAPATRA (J) Civil Subash Ch. Pradhan 18.08.2025 24.11.2025 Unsuccessful
STATE OF ODISHA AND OTHERS. AND SAVITRI RATHO
BISNU PRASAD CHAMPATI
545 | W.P.(0)}22734/2025 Versus HONBL&m;ﬁ;ﬁEASAN‘MY civil Sanjec Chakravaty 10.09.2025 16.00.2025 Unsuccessful
SURHASMITA SAHOO Al S
ANIL KUMAR CHOUDHURY
546 W.P.(C)-26081/2019 s Service Prafulla Ku. Mohapatra 10.09.2025 19.09.2025 Unsuccessful
AR G s KUMAR MISHRA .09.
NEELAM @ NILAM KUMAR SWAIN
547 CRLMC-2050/2025 Versus HON?EVS:JSSZ&?S YA Criminal compoundable Yashan Mohanty 16.09.2025 09.10.2025 Unsuccessful
STATE OF ODISHA
MUKUND HARIJAN
548 RSA-5/2005 Versus e e civil Reena Nayak 22.09.2025 29.10.2025 Unsuccessful
DHONEI DOMIINDI MISHRA
RAJESH PATNAIK HONBLE MR. JUSTICE M.R. PATHAK
549 MATA-157/2015 Versus & HON'BLE MR. JUSTICE M.S. Matrimonial Disputes Sunanda Biswal 11.09.2025 24.10.2025 Unsuccessful
SOUMYA PATNAIK SAHOO
BHAGABAT SUKLA
550 ABLAPL-7638/2025 HONBLE MR. JUSTICE V. Criminal compoundable Sunanda Biswal 11.09.2025 11.09.2025 Successful
STATE OF ODISHA NARASINGH B
Vyasadev Mallick
551 RPFAM-156/2025 versus HONBLE MR. JUSTICE SANJAY Matrimonial TAPASWINI SINHA 15.00.2025 10.11.2025 successful
Rasmita Mallick KUMAR MISHRA
NITESH KUMAR SAHOO
552 RPFAM-185/2025 Versus s Matrimonial Disputes SANJUKTA BALA DAS 16.09.2025 28.11.2025 successful
KRIUSHNAPRIVA SAHOO KUMAR MISHRA
RANJAN KU. SAHU
553 CRLMC-1083/2025 Versus HON?&VA‘:"; gﬁﬁﬁf YA Criminal compoundable TAPASWINI SINHA 26.09.2025 02.12.2025 Unsuccessful
STATE OF ODISHA
PURNA CHANDRA BISWAL
554 ABLAPL-9925/2025 Versus HONBLE MR. JUSTICE V. Criminal compoundable Khageswar Raj 10.09.2025 04.12.2025 successful
STATE OF ODISHA NARASINGH
SUBHASISH MOHARANA " .
555 CRLMP-174/2025 Versus HONBLE MR. JUST;CE Chittaranjan Criminal compoundable Sanjay Kumar Das-2 11.09.2025
SNIGDHA MOHARANA Das|
PRANGYA PARIDA
556 TRP©-134/2025 HONBLE MR. JUSTICE SANJAY Criminal compoundable Arnapurna Sahu 17.09.2025 28.11.2025 Unsuccessful

Versus
PRAKASH PATATIRT

KUMAR MISHRA




NARENDRA NATH SINGH

HONBLE MR. JUSTICE ADITYA

557 CRLMC-1567/2025 Criminal compoundable Reena Nayak 25.09.2025 07.11.2025 Unsuccessful
STATE O OISHA KUMAR MOHAPATRA
CHANDAN KUMAR BHUYAN @ KOKO
558 ABLAPL-7008/2025 Versus HONBLE MRS' J%STICE v Criminal compoundable Karunkar Das 15.09.2025 25.10.2025 unsuccessful
STATE OF ODISHA NARASINGH
SWAGATIKA SAHOO HONBLE MR. JUSTICE HARISH
559 WPCRL-139/2024 Versus TANDON (CJ),MR. JUSTICE Criminal compoundable Prangya Priyambada 25.09.2025 27.10.2025 successful
STATE OF ODISHA MURAHARI SR RAMAN
PARADIP PORT AUTHORITY
560 W.P.(C)-20150/2025 Versus o e e DA Land Acquisition Matter Prangya Priyambada 26.09.2025
STATE OF ODISHA
SUBHRANSU SEKHAR SAHOO
561 ABLAPL-7089/2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Sadyalaxmi Patnaik 17.09.2025 23.12.2025 successful
STATE OF ODISHA NARASINGH
SMI HON'BLE MR. JUSTICE MANASH RANJAN
562 MATA-24/2024 Versus PATHAK & HON'BLE MR. JUSTICE Matrimonial disputes Samarendra Mohanty 16.09.2025 31.10.2025 Unsuccessful
MAMDI RAIT M S SAHOO
‘SHARMILA NAYAK
563 ABLAPL-8233/2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Samarendra Mohanty 17.09.2025 22.10.2025 Unsuccessful
STATE OF ODISHA NARASINGH
'RAJANI DEVI BANKA » N
564 W.P.(C)-1044/2004 Versus O e (R MOHAPATRA & HONBLE civil Samarendra Mohanty 17.09.2025 0.10.2025 Unsuceessful
UNION OF INDIA
SAPAN PAHI @ SAPAN PRADHAN
565 ABLAPL-8276/2025 Versus HON'BLE MR. JUSTICE V. Criminal Das 24.09.2025 21.11.2025 Successful
STATE OF ODISHA NARASINGH
KALINGA KESHARI MOHAPATRA
566 CRLMC-4529/2024 Versus MR. JUSTICE ADITYA KUMAR MOHAPATRA Criminal compoundable Samarendra Mohanty 08.10.2025 19.09.2025 Unsuccessful
STATE OF ODISHA
RAGHUNATH BEHERA
567 ABLAPL-7194 /2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Prajna Priyambada 24.09.2025 5.12.2025 Unsuccessful
STATE OF ONISHA NARASINGH
RASHMITA PRADHAN
568 ABLAPL-8993/2025 Versus HONBLE MR. JUSTICE V. Criminal compoundable Karunkar Das 25.09.2025 07.11.2025 successful
STATE OF ODISHA NARASINGH
DR. NIBEDITA PANDA HON'BLE MR. JUSTICE MANASH RANJAN
569 MATA-397/2023 Vere: PATHAK & HON'BLE MR. JUSTICE Matrimonial disputes Karunkar Das 24.09.2025
DR, BYOAKESHMISHRA MR ST,
SATYANARAYAN MAHAPATRA
570 ABLAPL-9126/2025 Versus HONBLE MR. JUSTICE V. Criminal compoundable Debasis Mitra 24.09.2025 28.11.2025 Unsuccessful
STATE OF ODISHA NARASINGH
BISWAJIT MOHANTY
571 ABLAPL-9117/2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Rehena Khatun 24.09.2025 13.11.2025 Unsuccessful
STATE OF ODISHA NARASINGH
KALINGA KESHARI RATH
572 CRLMC-1901/2025 Versus HONBLE MR. JUSTICE ADITYA Criminal compoundable Debasis Mitra 24.09.2025 28.11.2025 Unsuccessful
STATE O ODISHA KUMAR MOHAPATRA
RASANANDA DAS
573 ABLAPL-7794 /2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Samarendra Mohanty 24.09.2025 09.10.2025 successful
cra st NARASINGH
SRIKANT RAGHUNATH JADHAV@SRIKANT JADHAV
574 CRLMC-3144/2024 Versus HONBLE MR. JUSTICE ADITYA Criminal compoundable Manoj Kumar Mohanty-2 09.10.2025 27.10.2025 Unsuccessful
STATE O ODISHA KUMAR MOHAPATRA
SUBRAJIT MOHAPATRA
575 ABLAPL-3622/2025 Versus HON'BLE MR. JUSTICE V. Criminal compoundable Arnapurna Sahoo 22.09.2025 18.12.2025 Unsuccessful
STATE OF ONISHA NARASINGH
RANJITA SAHOO
Versus .
576 W.P.(C)-24803/2025 THE CHIEF MANAGER, STRESSED ASSETS RECOVERY 'HON'BLE DR. JUSTICE S.K. PANIGRAHI Commercial TAPASWINI SINHA 22.09.2025 04.12.2025 successful
RRANCH
RESHMA RANI BEHERA
577 ABLAPL-8635/2025 Versus HON'BLE MR. JUSTICE V. Criminal Rasmi Ranjan Satapathy 08.10.2025 25.10.2025 Unsuccessful
STATE OF ODISHA
ANSUPA BISI
578 ABLAPL-7279/2025 Versus HON'BLE MR. JUSTICE V. Criminal Rasmi Ranjan Satapathy 25.09.2025 17.10.2025 Unsuccessful
STATE OF ODISHA
SANTOSH KUMAR SAHOO
579 ABLAPL-8617/2025 ersus HON'BLE MR. JUSTICE V. Criminal Rasmi Ranjan Satapathy 25.09.2025 05.12.2025 Unsuccessful
STATE OF ODISHA
ANANTA KUMAR MOHANTY
580 ABLAPL-10417/2025 Versus HON'BLE MR. JUSTICE V. Criminal Prajna Priyambada 24.09.2025 14.11.2025 Unsuccessful
STATE OF ODISHA
Bijaya Kumar Sahoo
581 ABLAPL-10413/2025 versus HONBLE MR. JUSTICE V. NARASINGH Fraud Prajna Priyambada 24.09.2025 19.12.2025 Unsuccessful
State of Odisha
SANJULATA BEHERA
582 TRPCRL-34/2025 ;IOS‘\’HVBRLAE MR. JUSTICE SANJAY KUMAR Criminal compoundable Samarendra Mohanty 10.10.2025 23.10.2025 Unsuccessful
PRIVANKA REHERA
RAJKISHORE BEHERA
583 ABLAPL-8604/2025 Versus HONBLE MR. JUSTICE V. Criminal Mohanty 09.10.2025 13.11.2025 successful
STATE OF ODISHA
MANOJ KUMAR PANDA
584 ABLAPL-7121/2025 Versus HON'BLE MR. JUSTICE V. Criminal Mohanty 08.10.2025 17.10.2025 successful
STATE OF ODISHA
SUVASMITA SAHU
585 CRLREV-461/2022 Versus Hon'ble Mr. Justice R.K. Pattnaik Commercial Sanjay Kumar Das-2 26.00.2025 04.12.2025 Unsuccessful
RAN.IIT RHATTRAY
'APARNA BHOI @ SAHU
586 TRPC-238/2025 HON'BLE MR. JUSTICE S.K. MISHRA MATRIMONIAL Sanjay Kumar Das-2 24.09.2025 28.11.2025 Unsuccessful
DILLIP KIIMAR SAHIT
BASUDEV PANI HON'BLE MR. JUSTICE MANASH RANJAN
587 MATA-399/2023 Versus PATHAK & HONBLE MR. JUSTICE Matrimonial Disputes Subash Ch. Pradhan 11.08.2025 24.10.2025 successful
SURHADA PRIVADARSINI RATHA M.SSAHOO
D.N. OXYPARK RESIDENTS WELFARE SOCIETY,
KHORDHA
588 MSA-4/2025 Versus Hon'ble Mr. Justice R.K. Pattnaik i Patnaik 13.10.2025 22.12.2025 Unsuccessful
SECY., ODISHA REAL ESTATE REGULATORY AUTHORITY,
S BSR
AM‘;;:SUJ@AR HON'BLE JUSTICE SANJAY KAROL &
589 TRP(CRL.)-495/2025 1 STATE OF CHHATTISGARH JUSTICE M%%T}i?ig‘;‘iﬁg&lﬁ, SUPREME Samarendra Mohanty 20.11.2025 Unsuccessful
2 MS_MONIKA KITMARL )
MUKTI NARAYAN RATH
vs HON'BLE SHRI JUSTICE V.
590 ABLAPL- 8105/2025 | STATE OF ODISHA NARASINGH Ramakanta Panda 08.10.2025 30.10.2025 Unsuccessful
AISWARYA DIKHIT
AUTHUM INVESTMENT
& INFRASTRUCTURE
D, HON'BLE SHRI JUSTICE S.K.
591 WPC-21957/2025 “V;‘S‘:Z‘“‘ MISHRA, HON'BLE SHRI JUSTICE MATRIMONIAL Manoj Kumar Mohanty-2 29.07.2025 17.12.2025 successful
Chief Judicial S.S. MISHRA
Magistrate, Cuttack
and athare
Subhasis Dash
592 CRLMP- 480/2025 versus HON'BLE SHRI JUSTICE C.R. DASH MATRIMONIAL Biswaranjan Das 10.10.2025 20.11.2025 Unsuccessful
Pattanaik
PRATAP KISHORE PANDA g
593 |  ABLAPL- 11005/2025 Versus HON B';’igfs'l‘[{:‘éflw v MATRIMONIAL TAPASWINI SINHA 24.09.2025 28.10.2025 Unsuccessful
STATE OF ODISHA
Ajay Garg @ Ajay Kumar
Garg '
594 RPFAM-224/2024 versus HONBLE S‘Z‘;L‘;LLSTICE SK. MATRIMONIAL BIBHUDATTA BARIK 17.10.2025
Chanda Mittal @ Garg &
another
Debasmita Biswal ;
595 RPFAM-153/2025 versus HON'BLE S}?I‘;l]_l‘]RlJASTICE S.K. MATRIMONIAL Samarendra Mohanty 09.10.2025 11.11.2025 Successful
Pradeenta Knmar Desnary
596 RPFAM-194/2025 Abhimanyu Barik Vresus B Ll MATRIMONIAL Sunanda Biswal 09.10.2025 28.11.2025 Unsuccessful
Maniulata Barik ISHRA
e HON'BLE SHRI JUSTICE V.
versus .
597 ABLAPL-6680/2025 L State o disha NARASINGH CRIMINAL Samarendra Mohanty 09.10.2025 21.11.2025 Unsuccessful
2 Vietim-Infarmant
Rojalin Dehury ;
598 TRPC-151/2025 versus HON'BLE SHRI JUSTICE $.K. MATRIMONIAL TAPASWINI SINHA 18.09.2025 31.10.2025 Unsuccessful
Sidharth Knmar Mohanty MISHRA
e il HON'BLE SHRI JUSTICE V.
599 |  ABLAPL-10681/2025 | Stare o odisha NARASINGH MATRIMONIAL Bibhudutta Barik 09.10.2025 22.12.2025 Unsuccessful
2 Privankn Acrawal
Swapneswar Behera .
600 CRLREV-525/2025 HONBLE ::l]f;;;iﬂcl‘: RK. MATRIMONIAL Karunkar Das 09.10.2025 09.12.2025 Successful

Reniihala Rehera




Angurbala Sahu @ Sahoo &
others

HON'BLE SHRI JUSTICE R.K.

601 CRLREV-506/2025 - PATTNAK CRIMINAL Sunanda Biswal 16.09.2025 10.10.2025 Successful
State of Odisha & anather
Rashmita Pradhan @ Sahu .
602 TRPC-377/2023 versus HONBLE Sm;l JUSTICE S.K. MATRIMONIAL Jayanti Naik 16.09.2025 24.10.2025 unsuccessful
Santash Sahn MISHRA
Biksah Rout .
603 WPC-17355/2025 versus HONBLE SHRI JUSTICE S.K. MATRIMONIAL C.Kasturi 17.09.2025 28.10.2025 unsuccessful
Snaman_lenn @ Ront MISHRA
DAKTAR PRUSTY |
604 WPC-4286/2012 Versus HONBLE Sm;] JgSTICE V. CIvIL Pratap Keshari Deo 23.10.2025 18.11.2025 successful
RM_LIC OF INDIA NARASINGH
1) Pitambar Parida
2) Rasmiprava Das @ Parida .
605 CRLMC-2048/2025 HON BLP;‘W?:&IF‘;[@?CE Ak CRIMINAL Sadayalaxmi Patnaik 31.10.2025 17.12.2025 Unsuccessful
1) State Of Odisha
) Dehendra Nath Das
KUMUDINI BHAINSAL .
606 RSA-326/2024 Versus HONBLE SHRI JUSTICE CvIL Prafulla Ku. Mohapatra 28.10.2025 06.12.2025 successful
SOURHAGYA RHAINSAT SASHIKANTA MISHRA
RAMESH CHANDRA ROUT .
607 CRLMC-3568/2025 Versus HONBLE gHRI JI;STICE Ak CRIMINAL COMPUNDABLE Sunanda Biswal 30.10.2025
STATE OF ODISHA MOHAPATRA
RICHI RITAMBARA |
608 TPRC-245/2025 Versus HONBLE SHRI JUSTICE SANJAY MATRIMONIAL Jayanti Naik 10.11.2025
MANAS RAN.JAN DASH KUMAR MISHRA
MRUTYUNJAY BISWAL |
609 WPC- 21847/223 ersus HONBLE SHRI JUSTICE SANJAY MATRIMONIAL Arnapurna Sahoo 31.10.2025 19.12.2025 Unsuccessful
SARMISTHA REHERA KUMAR MISHRA
AMITA SWAIN |
610 TRPC-240/2025 Versus HONBLE SHRI JUSTICE SANJAY MATRIMONIAL Sunanda Biswal 17.10.2025 09.01.2026 Unsuccessful
SANAT KIIMAR MOHANTY KUMAR MISHRA
PALLABI MAHANTA |
611 TPRC-253/2025 Versus HONBLE SHRI JUSTICE SANJAY MATRIMONIAL Sunanda Biswal 17.10.2025 29.11.2025 Unsuccessful
DINESH KIIMAR MAHANTA KUMAR MISHRA
BABAJI CHARAN SAHU
Versus HON'BLE SHRI JUSTICE
612 WPC-24893/2025 SUB-COLLECTOR.CUM.-PRBSIDING OFFICER, SUB- SASHIKANTA MISHRA Civil Sanjuktabala Das 10.11.2025 06.12.2025 Unsuccessful
DIVISIONAL SENIOR CITIZRNS TRIRIINAT RRSR
SANGEETA NARULA .
613 CRLMC-3891/2025 Versus HONBLE gHRI JI;STICE Ak Civil Manoj Kumar Mohanty-2 11.11.2025
KUMAR DEEPAK NARUTLA MOHAPATRA
NARASINGHA JENA
Versus HON'BLE SHRI JUSTICE S.K.
614 WPC-5842/2025 DIRECTORATE OF INDUSTRIES, MICRO AND SMALL MEDIUM PANIGRAHI Civil Biswaranjan Das 01.11.2025 26.11.2025 Unsuccessful
ENTRRPRISEIM S M RIORISSA
NIRMALA SAHU .
615 RSA-432/2023 Versus HOAN iﬁ‘zﬁiﬁyf‘&E Civil Bijay Kumar Panda 11.11.2025 06.12.2025 Unsuccessful
RALAREKHA SAHIL SAS S
SUBARNESWAR SADANGI .
616 ABLAPL-0641/2025 Versus HONBLE SHRI JUSTICE V. DV Pradeep Kumar Rout 25.11.2025
STATE OF ODISHA NARASINGH
ATE .
617 LAA-89/2010 Versus HONBLE SHRI JUSTICE S.K. LAND DISPUTES Sadaya Laxmi Patra 07.11.2025 22.12.2025 Unsuccessful
KUNTALA DRI MISHRA
RAMESH PATRA |
HON'BLE SHRI JUSTICE R K.
618 CRLREV-334/2024 Versus DV Ramakanta Panda 24.10.2025
A PATTNAIK
MAA PENDRANI MODERN RICE MILL, GANJAPARA,
619 WPC-17921/2025 NABRANGPUR HONBLE SHRI JUSTICE S.K. CIvIL REHENA KHATUN 12.11.2025
Versus MISHRA
STATE OF ODISHA
PRITISH PARIDA "
620 WPC-15054/2025 Versus HONBLE SHRI JUSTICE S.K. MATRIMONIAL Ashish Kumar Mishra 07.11.2025 06.01.2025 Unsuccessful
SURHADARSHINI DASH MISHRA
HIMANSHU SEKHAR SAHOO .
621 WPC-23193/2025 HONBLE SHRI JUSTICE CIvIL Somanath Satapathy 15.11.2025 06.12.2025 Unsuccessful
RARA.IT CHARANA SAHOO SASHIKANTA MISHRA
BIBEK @ VIBEK @ BIBEKANANDA BEHERA "
622 CRLMC-1880/2025 Versus HONBLE SHRI JUSTICE A.K. cIvIL Manoj Kumar Mohanty-2 18.11.2025 08.01.2026 Unsuccessful
STATE OF ONISHA MOHAPATRA
DAMAYANTI ROUT |
623 ABLAPL-9746/2025 Versus HONBLE SHRL JUSTICE V. MATRIMONIAL Prajna Priyambada 29.10.2025 14.11.2025 successful
STATE OF ODISHA NARASINGH
MAMATA NAYAK "
624 TRPC-93/2025 Versus HONBLE SHRI JUSTICE S.K. MATRIMONIAL Rita Devi 31.10.2025 07.11.2025 Unsuccessful
RADH: < MISHRA
APOLLO HOSPITALS AND ENTERPRISES @ APOLLO
625 WPC-15159/2025 HOSFITALS ENTERFRISE LTD:, BESR HONBLE SHRI JUSTICE S.K. CCOMMERCIAL Reena Nayak 11.11.2025 07.01.2026 Unsuccessful
Versus MISHRA
CHAIRPERSON PERMANENT 10K ADIAT RRSR
JYOSNARANI ROULA
HON'BLE SHRI JUSTICE S.K.
626 WPC-0485/2024 Versus © SMI SH“;&S CES CIVIL Janmejaya Dash 10.11.2025 24.11.2025 Unsuccessful
CCOMMNR, PANCHAYATI RAJ AND DRINKING WATER, BBSR
SAPAN KHUNTIA .
627 RPFAM- 208/2025 HONBLE SHRI JUSTICE S.K. MATRIMONIAL YEESHASN MOHANTY 10.11.2025 15.11.2025 Successful
SURHASHRER RISWAL @ KHUNTIA MISHRA
SARADA PRASAD MOHAPATRA ,
628 RPFAM- 149/2025 Versus HONBLE S}';‘;;‘;‘iST‘CE SK. MATRIMONIAL Manasi Das 12.11.2025
MALA MOHAPATRA
BIBEK @ VIBEK @ BIBEKANANDA BEHERA .
629 CRLMC-1882/2025 Versus HONBLE SHRI JUSTICE A.K. CRIMINAL C.Kasturi 19.11.2025 16.12.2025 Unsuccessful
STATE OF ODISHA MOHAPATRA
CHANDAN SAHOO |
630 ABLAPL-8093/2025 Versus HON BL]\]? ASRT;Q'EE“CE v Commercial SANJEEB CHAKRABARTY 21.11.2025
STATE OF ODISHA
PANKAJ BIHARI PARIDA |
631 ABLAPL-9924/2025 Versus HONBLE SHRI JUSTICE V. MATRIMONIAL Subash Chandra Pradhan 12.11.2025 05.12.2025 Unsuccessful
STATE OF ODISHA NARASINGH
‘SHRI HARIHAR SWAIN
HON'BLE SHRI JUSTICE ANANDA
632 SA-383/2000 Versus © CHiNDR“'AUSE:ERA CIvIL Namita Patnaik 26.11.2025
SHRI KRUTIBAS.
BIJAYA KU AICH .
633 WPC-12321/2018 HONBLE SHRI JUSTICE S.K. ELECTRIC Somanath Satapathy
EXE ENGNR_KUAKHIA ELECTRICAL DIVN MISHRA
CHITTARANJAN CHOUDHURY ,
634 CRLMC-3888/2024 Versus HON BL?AE';TP‘;'\‘;%‘CE AK. D.V. SANJEEB CHAKRABARTY 10.11.2025 07.01.2026 successful
STATE OF ODISHA
CHHINASMITA CHOUDHURY .
635 CRLMC-3800/2024 Versus HONBLE SHRI JUSTICE A.K. DV. SANJEEB CHAKRABARTY 10.11.2025 07.01.2026 successful
STATE OF ODISHA MOHAPATRA
PUSPANJALI PAIK @ TANDI .
636 TPRC-156/2025 Versus HONBLE S‘ZEL‘;LLSTICE SK. MATRIMONIAL Sujata Rout 10.11.2025 06.12.2025 Unsuccessful
MOHAN TANDI
ANTRAYAMI SENAPATI .
637 CRLMC-920/2024 Versus HONBLE SHRI JUSTICE A.K. CRIMINAL Biswaranjan Das 11.11.2025 19.11.2025 successful
STATE OF ONISHA MOHAPATRA
ANTRAYAMI SENAPATI .
638 CRLMC-921/2024 Versus HON B"igl;ilp‘ﬂimf; AK. CRIMINAL Biswaranjan Das 11.11.2025 19.11.2025 successful
STATE OF ODISHA
ANTRAYAMI SENAPATI .
639 CRLMC-924/2024 HONBLE SHRI JUSTICE A.K. CRIMINAL Biswaranjan Das 11.11.2025 19.11.2025 successful
STATE OF ONISHA MOHAPATRA
ANTRAYAMI SENAPATI .
640 CRLMC-925/2024 Versus HON B"igl;ilp‘ﬂimf; AK. CRIMINAL Biswaranjan Das 07.11.2025 19.11.2025 successful
STATE OF ODISHA
ANTRAYAMI SENAPATI .
641 CRLMC-926/2024 Versus HONBLE SHRI JUSTICE A.K. CRIMINAL Biswaranjan Das 07.11.2025 19.11.2025 successful
STATE OF ONISHA MOHAPATRA
MAMINA SENAPATI .
642 CRLMC-927/2024 Versus HON B"igl;ilp‘ﬂimf; AK. CRIMINAL Biswaranjan Das 07.11.2025 19.11.2025 successful
STATE OF ODISHA
DUPANA ANANDA RAO |
643 CRLREV-551/2025 Versus HONBLE SHRI JUSTICE RK. CCOMMERCIAL Samarendra Mohanty 15.11.2025 07.01.2026 Successful
RAMESH CHANDRA SWAIN PATNAIK
BHAGYASHREE JENA .
644 TRPC-177/2025 Versus HONBLE S‘ZEL‘;LLSTICE SK. MATRIMONIAL Samarendra Mohanty 12.11.2025 07.01.2026 Unsuccessful
SUNIL KUMAR NAVAK
DEBADUTTA MISHRA .
645 ;‘;ﬁ'g;g/ gggg rsu HONBLE SHRI JUSTICE S.K. MATRIMONIAL Sunanda Biswal 12.11.2025 28.11.2025 Unsuccessful
~269/ ANIROOPA UINGATA MISHRA
REENA SAHOO @ REENA BEHERA HON'BLE SHRI JUSTICE SANJAY
646 TPRC-1610/2025 VERSUS KUMAR, HON'BLE SHRI JUSTICE civil Ramakanta Panda 12.11.2025 07.01.2026 Unsuccessful

JADUNATH BEHERA

ALOK ARADHE.




AJAY KUMAR PATRA

647 CRLREV-633/2025 MR. JUSTICE R.K.PATTANAIK CRIMINAL MATTERS Manasi Das 12.11.2025 1.12.2025 Unsuccessful
THE KANTISAHI LAMPCS MAVURRHAN.T
HEMANTA KUMAR RAY
648 RPFAM-48/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Biswaranjan Das 29.11.2025
ROMANI DAS@RAY MISHRA
DAMODAR PATI
649 FAO-54/2021 DR. JUSTICE S.K. PANIGRAHI CIVIL MATTER Khageswar Raj 25.11.2025 27.11.2025 Unsuccessful
SUNHAKAR PATI
NUNI SAHOO @ NUNI KUMAR SAHOO
650 RPFAM-244/2023 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL C.Kasturi 21.11.2025 2.12.2025 unsuccessful
ARUNDHATI SAHOO MISHRA
TAPAN KUMAR BEHERA
651 ABLAPL-273/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Sanjuktabala Das 13.11.2025 3.12.2025 Successful
STATE OF ODISHA
MARTAND SHARDUL
652 WPC-30263/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Samarendra Mohanty 14.11.2025 21.11.2025 Unsuccesful
MEERA KANUNGO MISHRA
ANUP KUMAR GUPTA
653 ABLAPL=7671/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Pradeep Kumar Rout 14.11.2025
STATE OF ODISHA
SAURAV RAIGURU
654 WPC-12857/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Sujata Rout 15.11.2025
ANANYA MISHRA MISHRA
SUBASH CHANDRA SUBUDHI
655 ABLAPL-10037/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Ramakanta Panda 18.11.2025
STATE OF ODISHA
SUNIL @ SUNIL KUMAR DAS
656 CRLMC-4302/2025 Versus CRIMINAL MATTERS Pradeep Kumar Rout 01.12.2025 1.12.2025 Successful
STATE OF ODISHA MR. JUSTICE ADITYA KUMAR MOHAPATRA
SANTANU KUMAR PATTANAIK
657 RPFAM-242/2023 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL YEESHASN MOHANTY 03.12.2025 03.01.2026 Unsuccessful
SUCHANA DAS MISHRA
DIPAK KUMAR DALAI
658 CRLREV-471/2024 Versus MR. JUSTICE R.K.PATTANAIK CRIMINAL MATTERS Somanath Satapathy 02.12.2025
KULAMANI MOHAPATRA
RADHA SHYAM SAHOO
659 CRLMP-687/2025 Versus MR. JUSTICE CHITTARANJAN DASH CRIMINAL MATTERS Pratap Keshari Deo 24.11.2025 23.12.2025 Unsuccessful
M/S. CHOLAMANDALAM INVESTMENT AND FINANCE CO.LTD
DAMAYANTI NAYAK
660 TRPC-206/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Prashanta Kumar Das. 15.12.2025
YOGESH KUMAR MISHRA MISHRA
SUHAGINI BARDHAN
661 TRPC-263/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Manoj Kumar Mohanty-2 02.12.2025 05.01.2026 successful
BISWAJIT SWAIN MISHRA
LOPAMUDRA PRIYADARSHANI SAHU @ SAHOO
662 TRPC-293/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Sunanda Biswal 10.12.2025 12.01.2026 Unsuccessful
SANJEEB KUMAR SAHOO MISHRA
RAKESH MALLICK
663 TRPCRL-54/2025 Versus MR. JUSTICE SANJAY KUMAR CRIMINAL MATTERS Sunanda Biswal 06.12.2025
SIMA MALLICK MISHRA
SUJATA PRADHAN @ MUND
664 TRPC-197/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Ashis Ku. Mishra 24.11.2025 6.012025 Unsuccessful
DEBADATTA PRADHAN MISHRA
SUBARNESWAR SADANGI
665 ABLAPL-9641/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Pradeep Kumar Rout 25.11.2025
STATE OF ODISHA
JAYESH TANNA@JAYESHBHAI JAYANTILAL TANNA
666 CRLMC-2609/2025 Versus CRIMINAL MATTERS YEESHASN MOHANTY 21.11.2025 09.01.2026 Unsuccessful
POTNURU PRABHAKAR PATRO MR. JUSTICE ADITYA KUMAR MOHAPATRA
SUMITRA MOHARANA @ MAHARANA
667 TRPC-303/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Prafulla Ku. Mohapatra 06.12.2025
PRAFULLA CHANDRA MOHARANA MISHRA
ATMANANDA DAS
668 WPC-14867/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Mina Kumari Das 05.12.2025
RASMITA BEHERA MISHRA
QNTS Fitness pvt. Ltd ,
669 ARBP- 90/2024 HONBLE CHIEF JUSTICE OF ARBITRATION MATTER Prashant Kumar Das 11.12.2025 09.01.2026 Successful
MOSS10 Technology Pvt. Ltd ODISHA
RAJENDRA KUMAR SETHI
670 ABLAPL-10470/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Mina Kumari Das 03.12.2025
STATE OF ODISHA
SALILA SAMAL
671 RPFAM-267/2025 Versus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Somanath Satapathy 13.12.2025
SANGRAM SAMAL
AKANKSHA BARIK
672 TRPC-174/2025 ersus MR. JUSTICE SANJAY KUMAR MATRIMONIAL Prashanta Ku. Das 29.11.2025 29.11.2025 successful
MANAS KUMAR BARIK
ANSUPA BISI
673 ABLAPL-7279/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL MATTERS Bishnu Prasad Pradhan 06.12.2025
STATE OF ODISHA
BASUDEV PATRA
674 CRLMC-2919/2025 Versus MR. JUSTICE ADITYA KUMAR Cheque Bounce Samarendra Mohanty 28.11.2025 12.12.2025 Unsuccessful
SRINIBAS MOHANTY MOHAPATRA
RAHUL KARAN TARAT
675 |  ABLAPL- 10548/2025 Versus MR. JUSTICE V. NARASINGH MATRIMONIAL Samarendra Mohanty 05.12.2025 06.01.2026 Unsuccessful
STATE OF ODISHA
RAJU PALEI
676 |  ABLAPL- 10536/2025 Versus MR. JUSTICE V. NARASINGH MATRIMONIAL ARNAPURNA SAHOO 29.11.2025 29.11.2025 Dropped
STATE OF ODISHA
PRAFULLA KR. BEHERA
677 RSA- 317/2003 MR. JUSTICE A.C. BEHERA CIvIL Janmejaya Dash 10.12.2025 06.01.2026 Unsuccessful
PRASANTA KR_MISHRA
NABIN KUMAR SAHU
678 CRLMC- 121/2025 Versus MR. JUSTICE ADITYA KUMAR MATRIMONIAL RAMAKANTA PANDA 16.12.2025 23.12.2025 Successful
SWETARAHAN PRADHAN MOHAPATRA
M/S.AUTOMOTIVES(INDIA) PVT.LTD. MR. JUSTICE S K. SAHOO
679 WPC- 27966/2019 Versus & DEBT RECOVERY Prashant Kumar Das 12.12.2025
ORISSA STATE FINANCIAL CORPORATION (OSFC) LTD. MR. JUSTICE S.S. MISHRA
KALPANA BEHERA
680 | ADATS ::‘;ﬁfﬁgi: Versus MR. JUSTICE V. NARASINGH cviL REHENA KHATUN 06.12.2025
STATE OF ODISHA
MADAN MOHAN SWAIN
681 ABLAPL- 10654/2025 Versus MR. JUSTICE V. NARASINGH CIvIL PRASHANTA KUMAR DAS 03.12.2025 09.01.2026 Unsuccessful
STATE OF ODISHA
MAMINA RANI DAS
682 TRPC- 227/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Janmejaya Dash 06.11.2025
SUDHANSU DAS
ASHMITA MOHINI MALLICK
683 TRPC- 340/2025 MR. JUSTICE S.K. MISHRA MATRIMONIAL Debasis Mitra 06.12.2025 09.01.2026 Unsuccessful
RA.IENDRA MALLICK
HARIHARA PADHY
684 WPC-19243/2025 Versus DR. JUSTICE S.K. PANIGRAHI DEBT RECOVERY Bibhudutta Barik 24.12.2025
TATA MOTOR FINANCF. LIMITED
H
685 CRLMC- 3399/2025 Versus MR. JUSTICE ADITYA KUMAR CRIMINAL Sadaya Laxmi Patnaik 15.12.2025
STATE OF ODISHA MOHAPATRA
PRAFULLA CHANDRA TRIPATHY
686 CRLMC- 1791/2024 Versus MR. JUSTICE ADITYA KUMAR DEBT RECOVERY Pradeep Kumar Rout 01.12.2025
STATE OF ODISHA IO TR
MUKUND HARIJAN
687 RSA- 5/2005 Versus MR. JUSTICE SUSHIKANT MISHRA CIvIL Reena Nayak 15.12.2025
DHONEI DOMUNDY
KHIRAMANI SAHOO
688 RSA-553/2025 Versus MR. JUSTICE SASHIKANTA MISHRA Partition Subash Chandra Pradhan 05.01.2026
DERA KUMAR SAHOO
AMIT KUMAR PATTNAIK
689 | ABLAPL- 11043/2025 MR. JUSTICE V. NARASINGH DEBT RECOVERY ARNAPURNA SAHOO 12.12.2025
STATE OF ONISHA
BAISHNAB BEURA
690 CRLMC- 3133/2024 Versus MR. JUSTICE ADITYA KUMAR Cheque Bounce Pratap Keshari Deo 17.12.2025 23.12.2025 Unsuccessful

STATE OF ODISHA

MOHAPATRA




DILLIP KUMAR SINGH

691 ABLAPL- 10896/2025 MR. JUSTICE V. NARASINGH MATRIMONIAL Ramakanta Panda 13.01.2026
STATE OF ONISHA
CHANCHALA BARAT
692 CC:’{‘“':CC 22297//22%2255 Versus MR- JUS“'l,'lIgE 3][;1;";{: KUMAR MATRIMONIAL Sunanda Biswal 23.12.2025
STATE OF ODISHA
NIRUPAMA BARJEE
693 TRPC- 211/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Mina Kumari Das 06.12.2025
AJAVAGRENUDHAR KIIMAR SIUINA
MAMINA RANI DAS
694 TRPC- 227/2025 Versus MR. JUSTICE S.K. MISHRA Debasis Mitra 06.12.2025 06.12.2025 Unsuccessful
SUDHANSU DAS
SOMESH NAYAK
695 ABLAPL-12690/2025 Versus MR. JUSTICE V. NARASINGH CCOMMERCIAL Subash Chandra Pradhan 03.12.2025
STATE OF ONISHA
IRPC. 232/2025 BANITA PRIYADARSINI SARANGI
696 TPRC- 233/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Khageswar Raj 11.12.2025 19.12.2025 Unsuccessful
CHANDAN KUMAR PATAK
BIBEKANANDA DAS
697 CRLREV- 332/2025 Versus MR. JUSTICE R.K.PATTANAIK MATRIMONIAL Bibhudutta Barik 05.12.2025
LIAGYASENI DAS
TARAKNATH MISHRA
MR. JUSTICE M.R. PATHAK N
698 MATA- 186/2025 . v"::ximum MR, JUSTICE M.S. SAHOO MATRIMONIAL Sanjuktabala Das 09.12.2025
SANJAY KUMAR SWAIN
699 RSA- 140/2023 Versus MR. JUSTICE S. MISHRA CvIL Samarendra Mohanty 05.01.2026
RASANTI ROUT
DEBASISH PRADHAN
700 ABLAPL- 13446/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL BIBHUDUTTA BARIK 10.12.2025
STATE OF ODISHA
DIROJIO SAHU
701 CRLMC- 2037/2025 Versus MR. JUSTICE ADITYA KUMAR MATRIMONIAL Pratap Keshari Deo 05.01.2026
STATE OF ONISHA MOHAPATRA
SAJJAN KUMAR PATWARI
702 CRLMC- 642/2025 Versus MR. JUSTICE ADITYA KUMAR CCOMMERCIAL Ramakanta Panda 06.01.2026
KIMAR MAHATA MOHAPATRA
MULIA MOHARANA
703 GUAP- 05/2024 Versus MR. JUSTICE S.K. MISHRA Sanjuktabala Das 11.12.2025
AKIIRA MAHARANA
SOURAV KUMAR DAS
704 TRPC- 74/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Prajna Priyambada 15.12.2025
URHRADIPTA DAS
KANKANA JENA
705 TRPC- 243/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Debasis Mitra 18.12.2025
SHYAMASIINDAR IENA
RSA. 106/2012 HIMALAYA DRUG HOUSE
706 RSA- 072012 Versus MR. JUSTICE SASHI KANT MISHRA Partition MANOJ KUMAR MOHANTY 07.01.2026
SATYA NR AGARWAL
SUNIL KUMAR MOHANTY
707 ABLAPL- 10902/2025 Versus MR. JUSTICE V. NARASINGH MATRIMONIAL Ramakanta Panda 10.12.2025
STATE OF ONISHA
M/S.S.K.INDUSTRIES PVT.LTD MR. JUSTICE S K. SAHOO
708 WPC-1338/2018 & CCOMMERCIAL Khageswar Raj 24.12.2025
ORISSA STATE FINANCIAL COR.,CUTTACK MR._.JUSTICE S.S. MISHRA
M/S.S.K.EXPORTS PVT.LTD. MR. JUSTICE S.K. SAHOO
709 WPC-1337/2018 Versus & CCOMMERCIAL Khageswar Raj 24.12.2025
ORISSA STATE FINANCIAL COR. CUTTACK MR_IUSTICE S.S. MISHRA
BANA‘(‘,’:';:::‘SHRA MR. JUSTICE S K. SAHOO
710 WPC-16693/2019 MANAGING DIRECTOR, ODISHA STATE FINANCIAL & CIvIL Samarendra Mohanty 05.01.2026
NRPORATINN MR. JUSTICE S.S. MISHRA
AMAR PRASAD JALLY
711 CRLMC-2439/2025 Versus MR. JUSTICE ADITYA KUMAR MATRIMONIAL Bijay Kumar Panda 06.01.2026
STATE OF ONISHA MOHAPATRA
SUMITRA BEHERA
712 TRPC- 62/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL REHENA KHATUN 19.12.2025 26.12.2025 successful
NIHAR RAN.JAN DAS
NALINAKSHYA NAYAK
713 WPC- 28675/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Prajna Priyambada 17.12.2025
LOPAMIINRA DAS
FIROJ KUMAR MALLICK
714 ABLAPL-11306/2025 Versus MR. JUSTICE V. NARASINGH SUJATA JENA 06.01.2025
STATE OF ODISHA
SANTOSH PRUSTY @ SANTOSH KUMAR PRUSTY
715 ABLAPL- 11441/2025 Versus MR. JUSTICE V. NARASINGH DOMESTIC VIOLENCE Somanath Satapathy 17.12.2025
STATE OF ONISHA
C.V.RAMANA
716 ABLAPL- 6797/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL Biswaranjan Das 19.12.2025
STATE OF ODISHA
MOHAMMED SAYEEDULLAH KHAN
7 ABLAPL- 6800/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL Biswaranjan Das 19.12.2025
STATE OF ODISHA
RAGHUNATH SAMAL
718 CRLMC- 2025/2025 Versus MR. JUSTICE ADITYA KUMAR CRIMINAL C.Kasturi 06.01.2026
STATE OF ODISHA MOHAPATRA
CHANDAN KUMAR BEHERA
719 WPC- 33818/2025 INDIA INFOLINE FINANCE LIITED (IIFL), CHANDI MANDIR DR. JUSTICE S.K. PANIGRAHI DEBT RECOVERY Manasi Das 18.12.2025
BRANCH_CUTTACK
ANJAN KUMAR MOHAPATRA
720 CRLREV- 599/2025 MR. JUSTICE R.K.PATTANAIK Cheque Bounce Bijay Kumar Panda 22.12.2025
SARRESWAR PARIDA
ANJALI MISHRA @ ANJALI SHARMA
721 ABLAPL- 13815/2025 Versus MR. JUSTICE V. NARASINGH Criminal Samarendra Mohanty 08.01.2026
STATE OF ODISHA
SUBASH CHANDRA SWAIN
722 CRLREV- 484/2019 Versus MR. JUSTICE R.K.PATTANAIK Cheque Bounce MANOJ KUMAR MOHNATY 06.01.2026
RAMESH CHANDRA SWAIN
MADHUSMITA DEHURY
723 CRLREV- 517/2023 Versus MR. JUSTICE R.K.PATTANAIK Cheque Bounce BIBHUDUTTA BARIK 23.12.2025
R.GROUP CAPTAIN DEEPAK KUMAR DEHURY
RAMAKANTA SAHOO
724 CRLMC- 4176/2025 Versus MR. JUSTICE ADITYA KUMAR CRIMINAL REHENA KHATUN 08.01.2026
STATE OF ODISHA MOHAPATRA
P.NARYAN PRUSTY
725 CRLREV- 582/2013 Versus MR. JUSTICE R.K.PATTANAIK Cheque Bounce Reena Nayak 06.01.2026
SAHADEV GOUDA
AMIYA KUMAR SAHOO
726 ABLAPL- 10504/2025 Versus MR. JUSTICE V. NARASINGH DEBT RECOVERY Khageswar Raj 12.01.2026
STATE OF ODISHA
727, TRPCrl.- MR. JUSTICE S.K. MISHRA MATRIMONIAL Manasi Das 09.01.2026
ADITYA MAHAR
728 RPFAM- 80/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Bijay Kumar Panda 16.01.2026
AMITA MAHAR
SANTOSH KUMAR SABAT
729 MATA- 311/2025 Versus MR. JUSTICE M.R. PATHAK MATRIMONIAL Prajna Priyambada 22.12.2025
PRANGYA PARAMITA PANDA MR. JUSTICE M.S. SAHOO
KOPPUSETTI SAROJA
730 RSA- 162/2008 Versus MR. JUSTICE SASHIKANTA MISHRA CIVIL Janmejaya Dash 15.01.2026
RHARANT SANKAR PANT
BIBHUTI NAYAK
731 ABLAPL- 10963/2025 Versus MR. JUSTICE V. NARASINGH CRIMINAL Samarendra Mohanty 02.12.2025
STATE OF ODISHA
SANJAY @ SANJAYA KUMAR JADAV
732 CRLREV- 741/2025 MR. JUSTICE R.K.PATTANAIK MATRIMONIAL Khageswar Raj 15.01.2026
STATE OF ODISHA
SUBASH CHANDRA MANTRY@SUBHASH CHANDRA MANTRY
733 CRLREV- 725/2025 Versus MR. JUSTICE R.K.PATTANAIK MATRIMONIAL Samarendra Mohanty 16.12.2025
PRANATI PARIDA
734 CRLREV- 742/2025 s MATRIMONIAL Khageswar Raj 15.01.2026
TRUPTI MONDAL
735 TRPC- 275/2025 Versus MR. JUSTICE S.K. MISHRA MATRIMONIAL Debasis Mitra 23.12.2025
K SURESH KUMAR
ASHOK CHANDRA TRIPATHY
736 CRLREV- 346/2025 MR. JUSTICE R.K.PATTANAIK Cheque Bounce Debasis Mitra 23.12.2025
STATE OF ODISHA
GM,LAKHANPUR AREA
737 RSA- 12/2011 Versus MR. JUSTICE SASHIKANTA MISHRA EVICTION Prajna Priyambada 19.01.2026
GANGADHAR KARTA
M/S SAI CONSTRUCTION, SAMBALPUR
738 | CRLMC-3786 & 3587/2024 Versus MR. JUSTICE ADITYA KUMAR Cheque Bounce Bijay Kumar Panda 17.01.2026
M/S PRUSTY ENTERPRISES SAMBALPUR MOHAPATRA
SUSANTA PANDA
739 TRPC1l.- 88/2025 MR. JUSTICE S.K. MISHRA MATRIMONIAL Somanath Satapathy 09.01.2026 09.01.2026 Dropped
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PRIVANKA KAR
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TRPCrl.- 69/2025

DIPTIMAYEE MALLICK

AJAY MALIK

MR. JUSTICE S.K. MISHRA

MATRIMONIAL

BIBHUDUTTA BARIK

13.01.2026




